141 Budget (General)

steps taken by Government already and the
steps which will be taken by the Gbvern-
ment 1 connection with drought condi-
tions 1n future also D C Byapur Divi-
sional Commissioner Belgaum requested
the agitators to leave the office premises
peacefully But efforts falled Hence the
agitators were restrained under section
71 M P Act at 13 30 hrs and were let off
at 13 35 hrs”

They were detained only for five minutes

MR DEPUTY CHAIRMAN The
House stands adjourned tl1 2 00 p M

The House then adjourned for
luch at ten minutes past one of the
clock

_ \

The House reassembled after lunch at
two of the clock MR DEePUTY CHAIRMAN
1 the Chair

THE BUDGET (GENERAL), 1973-74
(General Discussion)—contd

SHRI S S MARISWAMY (Tamul
Nadu) Mr Deputy Chairman, Sir, as usual
we have been presented with a deficit Bud-
get this year with a further dose of taxation
totalling about Rs 292 crores, out of which
Rs 8 crores are 1n the form of direct taxes,
Rs 156 crores in the form of customs duties
and Rs 118 crores 1n the form of excise
All told 1t comes to Rs 292 crores Yester-
day I did not have the good opportumty of
Iistening to the speech of Shri Manubhai
Shah, the great admirer of Shri Chavan.
But T went through his speech and I found
that he had paid encommums to him and
had called this Budget as a revolutionary
budget that aimed towards the goal of
socialism. 1 am very soriy that this word
‘socialism’ which has been dinned into our
ears for yef'trs together has become stale and
msiptd  About the achievements of this
Government durﬁng the last 25 vears ever
since this slogan was formulated, 1" you go
through them, the picture that we get 1s
dismal, to say the least And v hat sort of
socialism have we achieved ? Nobody
can be perfect 1n achieving socialism but some
advance could have been made by now In
1961 a Committee was formed under the
leadership of Shri Jaiprakash Narain and
they gave a report The Study Group
on the Welfare of the Weaker Sections of
the Vilage Community headed by Shn
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Jaiprakash Narain reported 1n 1961 that
between 40 to 50 per cent of the rural house-
holds had an income of less than Rs 500
petr annum and about 80 per cent had an
income of less than Rs 1000 per annum,
and also that 20 per cent of the rural house-
holds owned no land and about 25 per cent
of the households owned less than one acre
It goes on like that This was the report
submitted to the Government and the general
pubhc n the year 1961 We are now 1n
1973  Twelve years have passed  Every
year Budgets have been presented The
slogan of socialism 1s repested And what
have we achieved now ? Take the statistics
collected by our active members of the Con-
gress Committee under the able leadership of
Shrimati Indua Gandhi, they have brought
out a pamphlet called ‘An approach to the
Fifth Plan—some basic considerations’ com-
piled by the Congress Forum for Socialist

Action they have collected some facts
with great pain It says that in the
rural area, the below-poverty-line per-

centage of the people 1s 44 57 1n the urban
area the percentage of the below-poverty-
Iine people1s 51 34 So, from 1961 to 1973,
1t has rather increased, 1t has not decreased
If this 1s the achievement, I wonder what
we are going to have 1n the coming
future

And then there 1s inflation 1n the country
which 1s ternfic  But every year we get the
excuse from the Government’s side that 1t
1s a natural phenomenon that 1s always
found 1n a developing economy. There are
so many other countries in the world which
are also having a developing economy
But if you take the rate of inflation which we
find here in India and compare it with
similarly backward countries, I would rather
say that we are far ahead of them 1n the 1n-
flationary percentage, we are¢ 1n a worse
shape than those countries I base my
argument on the basis of the World Bank’s
assessirent as given out a year or two ago

$o, Sir, nothing has been achieved, and
we are living 'n an age of slogans  Slogans
are abundantly given And the pity 1s
that we cannot take them to the people any
more because the people have bccome so
poverty strichen and they suffer from an
indigestion of such slogans which are fed to

| them periodically
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Sir, we are told that we have to tighten
our belts and that we have to observe
austerity, this and that But let us look at
what sort of austerity this Government is
practising, as given out by the Deputy
Minister 1n the Mimistry of Honie Affars,
Shr1 Mohsin. He has said that the cost of
security arrangements for the Ministers in
the year 1970-71 he has given the statistics—
was Rs 5,71,000 odd 1In the year 1971-72,
1t has risen to Rs 13,50,218  In 1972, from
Ist Apr.l to 31st December, 1t has 11cen to
Rs 11,60,000 odd. He gives out the details,
which 1s the Minister having more security
guards and which 1s the Minister having
only sentries When I went through this
statement I was reminded of 4 book I read
years ago by one of our colleagues here, Mr
Sudhir Ghosh. The book 1s entitled
Gandhr’s Emissary  In this book he has
narrated a small incident which, with your
permisston, [ would hike to read out Mr.
Sudhir Ghosh had gone from Delh1 to meet
Gandhyr who was camping at Naokhah
With great difhculty he had gone to
Calcutta From Calcutta by steamer he
went to some village Then he got into the
train  Like that he spent about 4-5 days in
reaching his destination  When he reached
that village he was told that Gandhit had
moved away to another village, about six
miles from there He had to carry the
entire luggage on his shoulder This 1s
what he to say —

1 presented myself to the temporary
host of Gandhii and asked him if T might
see his guest He pointed to the lhittle
hut in which a lamp was burning and gave
me permission to walk in T peeped 1n
and there he was, all alone, working
away in the hght of a kerosene lamp, a
hurricane lantern with a broken chimney
My footsteps disturbed him and he looked
up and there was the familiar smuile of greet-
ng Ah there you are he said, ‘I was
wondering when you would arrive’ So
I dumped my suitcase and sat down on a
corner of his hard \'/ooden board (‘Takhta-
posh® as they call 1t 1n Bengaln) ‘

“The first thing I said was that 1 had
brought with r e letters from Pandity and
the Sardar But, instead of talhing about
the letters or what was happening in Delhi
mn the matter of transfer of power from
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one great country to another, the first
question he asked me was who carried my
cuitcase all these nmules T said 1 had car-
ried 1t on my own shoulders It pleased
him to know that T had carried 1t myself
instead of getting some villager to carry 1t
for me Then he asked me many detailed
questions about my journey from Caloutta
to Goalundo and from Goalundo to Chand-
pur 1n the river steamer and the food I
had on the steamer, and how I travelled
the thirty mules from Chandpur to Ram-
gan® and how I crossed the river and how
much difficulty T had in finding the village
of Chandipur ™

1t goes on like that  After reading this and
comparing the ostentatious life that our demi-
gods are leading today T am afraid we are
far, far away from not only the Gandhian
way of life but also his socialism. What
we profess 1s something totally different
from our practice As a result the country
has plunged 1n poverty

SHR1 U K LAKSHMANA GOWDA
(Mysore) Are there any security arrange-
ments for the Mimsters i1n Tarm! Nadu?

SHRI § S MARISWAMY You have
to go and see how the Ministers there live
and then you are at liberty to offer your
criticism  Moreover, Tamil Nadu Minis-
ters are not the followers of Mahatma
Gandhi  That 1s the difference  He should
know that these people are the followeis of
Mahatma Gandhi

SHRI MAN SINGH VARMA (Uttar
Pradesh) This 1s for the followers of
Mahatma Gandhi

SHRI K CHANDRASEKHARAN
(Kerala) Why should the Tapul Nadu
Ministers go about 1n mported air-condi-
tioned cars only ?

SHRI S S MARISWAMY  There 1s
only one mmported car 1n Madras as com-
pared to the many cars that are plying n
Trivandrum It 1s nothing but a drop in the
ocean

SHRI K P SUBRAMANIA MENON
(Kerala) I am not responsible for Tri-
vandrum erther, Sir

SHRI1 S. S MARISWAMY 1 am glad
you are not Then let us forget about it
for the moment I am not very much 'n-

terested in the hfe of the Mimsters I
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am drawing the attention of the House to
the hollowness of thetr appeals to us

Sir, Mrs Gandhi, our Prime Minister, had
appealed to the Opposition parties to co-
operate with the Government She had
spoken at great length in Dandi and she 1s
reported to have said that ‘in spite of the
crushing defeat during the fast two elections,
the Opposition parties were still comung
m the way of mmplementation of the Con-
gress Party’s programme and any step in
that direction was opposed to them”
Finally, “she advised them to wait till the
next elections rather than try to overthrow
the Government 1n an undemocratic way”
This 15 the advice she has given to the
Opposition parties She wants all the
Opposition parties 1 the couantry to go to
Bhajan Mutts or Rishikesh or any other
place *and chant “Hare Rama, Hare
Krishna” and keep quiet till the next elec
tions Sar, I wonder whether that 1s being
pracised 1n any of the democratic countries
It may be possible in Soviet Russia or 1n
East European countries or tn Communist
Chma But 1n no democratic country an
Opposition party will be keeping quiet
Even 1ioday im England the ruhng party
candidate was defeated in the recent election
by the Opposition paity That shows that
the Opposition parties are much more
active than the ruling party But I do not
know from what school of political science,
the Madam has condescended to give this
advice to the Opposition parties This 1s
beyond my imagimation 1 have never read
before anywhere, 1n any book on political
science, that the opposition parties should
keep quet  All right, supposing 1t 1s made
a norm and there 1s unanimous agreement
on that, I am ready to bow my head to that
unanmimous decision  But what 1s happen-
ing in other places ? Her advice 1s not im-
plemented by her own followers 1 have
my grave doubts whether her writ runs
beyond the Vindhyas If there is trouble 1
Andhra or Telengana, the trouble is created
by her own people If there is in fight in
Mysore, 1t 15 among her own people 1
am told that 1n Mysore the ruling Congress
Paity 1s divided into three groups My
friend, Mr Lakshmana Gowda will bear
me out What 1s happeming inside therr
commuttees 1s the bazaar taik 1n Bangalore
So, that 1s the position there In Kerala,
I am told, the Youth Congress, a wing of the
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New Congress 1s at logger heads with the
elders’ Congress

SHRI V B RAJU (Andhra Pradesh)
How many groups are there 1n the DMK ?

SHRI S S “TARISWAMY Only one
group, only one party A splinter group
went out, believing that 1t can get your sup-
poit and thus form a new party Itisina
quandary now and you have to go to their

rescue (Interruptions) Coming to the
pourt, kerala .s also like that But what
1s happening 10 Tamul Nadu ? While the

Madam was speaking at the sacred place of
Dandi, where the seed of our independence
was sown by Gandhin in the early thirties,
a conference was held in Madras I am
very glad my good friend Mr Ganesh,
did not go there, but his colleagues Mr
Kumaramangalam and Mr C Subram-
amam were there

THE MINISTER OF STATE IM THE
MINISTRY OF FINANCE (SHRI K R
GANESH) Very undemccratc for them to
go there and have a conference of their own
party, after all the lectures that you have
given on democracy

S S MARISWAMY Not
at all We wclcome them If you want,
you can create a temporary head-
quarters for them 1mn  Dindigul itself
It 1s not that we are objecting They
are people of Madras and we very much
like them Anyway, the conference was
held under the leadership of one Mr
V Ramaiah [do not want to say any-
thing about him because [ know too much
about lim Anyway in the conference,
this 1s what le 1s reported to have sad

SHRI

‘Delivering the presidential address
at the TNCC meeting, Mr Ramaiah
wanted the Central Government to appont
experts to tnvestigate into the bud-
getary allocations of the Tamil Nadu
Government and ascertatn whether or
not tne money was spent pioperly as
allocated ’

He doubts the bona fides of the Madras
Governiment He wants the Centre to
appoint somebody to go into the question
of whether the allocations are properly
spent o1 are pocketed by them As some-
body said 1t eflects his own mental make
up say the least Here 15 a legally
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constituted Government with a road roller
majority, headed by a popular leader,
Mr Karunanidh: He attributes matives
to the popularly elected Chief Minister
Suppose T turn back and say that all the
States should appoint eaperts i Decilu
to go through the allocations, to sec whether
the allocations are properly spert or are
pocketed how would that be taken by my
good friend, Mr Ganesh” Anyway, I quote
further, “He wanted Congressmer to take
advantage of the present political situation
power-cut price rise, growing dissatisfaction
among the public and work towards
strengthening the Congress party ° He
wants to take advantzge of the situation
prevailing 1 Madras one power-
cut, two unemployment, as 1f unem-
ployment does not prevail anywhere
in India and it 1s confined within the four
walls of Tamil Nadu And then he wants
to build up the party on the basis of these
things What a positive approach to build
up the party? No party can be built up on
the weakness of another party A party
can come up only on its own ideology
and ment And this wenderful presi-
dent of the Tamil Nadu wing of the
Congress Commuttee wants to take advantage
of the situatton Whie the Madam has
asked all the opposition parties to treat
unemployment problem as a national
problem, to treat drought as national
problem, to treat other calamities as national
problems, and she wants all the coopgia-
tion of the Opposition parfies, my good
friend, Mr Ramaiah, says, “Here 1s the
time for us to join fogether, and see that
the DN K 1s pulled down because there
1s power-cut, there 1s unemploymen., etc
etc ” I am afraid the Madam’s writ does ot
have any effect on her people in Madras
Suppose 1 turn round and ask You have
got all these shortcomings Why not all the
Opposition pdties here join together and
explott the situation ? 1If 1 sav this will 1t
be all right”?

SHRI RANBIR SINGH (Haryana)
You have already jomed togetner

SHRIS S MARISWAMY No, we have
no need of joming with anybody 1t 1s fou
you to join the company of ADMK in
Madras, the CPI in Kerala and so on
We do not depend on anybody  Our
philosophy s ynassailable  Our strength 1s

— I
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unassailable Our appeal will be com-
mendable  What more do you want ? So,
Sir while Mr Ramaiah has asked the pecople
to take advantage of the situation, the othes
Ministers two Ministers, have spoken n
this way I wish Mr Subramaniam had
spoken 1n this House what he had spoken 1n
the Lok Sabha If he had dore so here, T
would have been the first petson to move a
privilege motion against him  We had a
power station at a place called Samayanal-
lore 1t 1s near Tiruchirapalll  That power
station was working under loss Long
before the DMK came nto power in
the year 1965, the Madras Government
appointed a committee (o go wmto the
acmiristrative  expenses of both the
Governments and other autonomous bodies
And the commuttee was appointed under the
charrmanship of the Board’s chairman
The commuttee consisted of some experts
and eminent people The committee gave
1ts report and one of the recommendattons
was to close down the Samayanallore power
station because the power generated there
does not constitute even 1 per cent of the
total Tamil Nadu grid Further more,
it was a defective generator The annual
loss incurred by the Tamul Nadu Govern-
ment on this was to the tune of Rs 50
lakhs per year The power generated there
did not compensate this loss and therefore
they  recommended unammously the
closure of that power station In 1967
action was taken n this direcion  People
were there i the market to buy it Finally
some offer came 1in April 1972  We called
tor tenders Tenders were recetved and they
were opened before the people who
had submutted them The highest bidder
was given the tender We cold 1t away
to tom, for about P= 50 lakhs or so
This 1s the case Now Shrt Subtamaniam
said that the Sanayanellln power station
was supplying 30 MW of power He
made this statement 1n the Lok bSabha
Actually from the very inception of the
power plant until it was sold 1t was giving
only 14 MW 30 MW s far, far away
from the truth Why did he say so’ He
wanted to gwve a wrong picture about Tamil
Nadu Government and therefore he said
that it was giving 30 MW of power and
that too when the fact was known to ¢l the
Congressmen He was actually muslecding
the House and the country Then he
again spoke 1n Madras about which [
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have already made my comment I do

not want to repeat it

There 1< another Mimistet, Shit S Mohan
Kumaramargalam He said that Tamul
Nadu was experiencing shortage of power
and they were wanting coal and he came
to know about those only through news-
papers Then he said that he sent the coal
to Madras by ship To say in the Parlia-
mentary language it 1s a travesty of truth It
does not contain even an 10ta of truth Tamil
Nadu Government have got all the data
here On the 30th May, 1972 the Chairman
of the Electricity Board met the concerned
officets 1 the Umion Minustry of Mines
Railway Board and Irrigation and power
The Vice-Chairman of the Central Water and
Comnussion wrote a letter to the Secretary
to the Department of Mines and Metals
on 3rd June, 1972, to the effect that Imme
diate_ action should be taken to send
coal from Singareni Coal Mines to Tamil
Nadu On the 30th September, 1972,
again the Chairman of the Tamml Nadu
Electricity Board urged a conference of
Central Department of Mies and Metals,
Railway Board and Irrigation Power that
the coal supply to Tamil Nadu should be
augmented 1mmediatelv  Agam on 71072
111072, 12 10 72 and 18 [ 1973 letters
were written by the Chairman of the Tamul
Nadu Electricity Board to tie Cential
Government On 10 2 73, the  Chief
Mumster of Tamil Nadu hmmself sent
a telegram to Shin Mohan Kumaramang-
alam to make mmmediate arrangements to
send one lakh tonnes of coal through ships
from Bengdf and Bthar In spite of all these,
Shii Kumaramangalam says he learnt it
only through newspapers These are all
mischievous siatements given with a view
to blacken the Tamil Nadu Government

My great friend Shri Bhupesh Gupta-
I do not know how he managed to find time
to go to vadias—- ent to Madras and addre-
ssed a public meeting T have 2ot the eport
of his speech He spoke of the arrest
of teachets mn Madras He said that
such  treatment by the Government
to the {eachers s unheard of m
Madras He says so 1n his usual bombastic
manner He has addressed a meeting

SHRI K CHANDRASEKHARAN
What 1s the Chief Minister of Kerala doing 2

N
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SHRI S§ S MARISWAMY 1 do not
know how much audience was there to bear
him  Yesterday the news had come 1n the
Indian Express that 300 Haryana teachers

SHRI BHUPESH GUPTA (West Bengal)
On a personal explanation I mentioned
Haryana als»

SHRI SS MARISWAMY It 35 not
reported here

SHRIT BHUPESH GUPTA Sn  om
a pomt of personal explanation W hat

he said 1s s party affan I said that
this respect the DMK Minister and the
Haryana Chief Minister are complementary
to each other  That 1s all

SHRI S § MARISWAMY 1 am glad
that you have included Haryana Sir,
1 have no grouse agamst Shri Bhupesh
Gupta because 1 know him very well..
Suppose Fe goes to Haryana He speaks
there what his local party secretary tells
him and 1if he goes to Pupjab, he will speak
what his local secretary tells him to speak
and

SHRI BHUPESH GUPTA And youw
speak what the DMK Minstry tells you.

SHRI S & MARISWAMY Now there
s another slander agamst the Madras
Government Sir  there 15 yarn shortage
all over the country and the Government
should bear i mind 11 at Madras 1s a centre
we have larger number of handloom weasets.
than anywhore m the couniry Sir the yarn
shortage in Madias 15 80 whereas the all-
India shoitage 1s only 20 Tre pre ent
production 1s 8,000 bales of bank varn and
8 000 bales of cone and hoesiery yarp whereas
ow 1equirements are 35 000 tales of cone
varn and ‘000C bales of henk yarn pe
month I view of the size ¢© the popu-
lation eng ged m the handloots ndu stry
and 1n view of this shortage we wanted the
Central Government tc make arrange-
ments for us to mport generators and 2lso
10 see that the large number of handloom
weavers engaged in this work are not put
to any hardship and we suggested that the
Government should, 1f possible trv 1o
dvert supply to Madras and not to take
away anylhing from Madras This 1s all
what we have said  We never said anything
more  But some twist 1s given to this when
we say thit the Centie cannot take away
the yain from us  The question is not that
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[Shr1S S Mariswamy]
Our shottage 1s 809 and the people who aie
engaged 1n this are much more in number
than in any other State So sir, we said,
do not divert our yain

SHRI A G KULKARNI (Maharashtra)
Mr Mariswamy, on what basis are you
saying this? What 1s the basss of your in-
formation? Do you know the resolution
passed by the Tanmul Nadu Assembly”
Do you know the arrangements made by
the Industrtes Minister Mr Madhavan ?

Mr Mariswainy, I want vou to speak on
authoritv

SHRI BHUPESH GUPTA Mr Kulkarm,
you cannot blame him He 1s spinning

sufficient yain here There 15 no dearth
ofit !

SHRI A G KUI KARNI Mr Mariswamy
Sir, 15 speaking lLke a split personality
Mr “ariswamy if you do not have correct
information, please do not touch the subject
Otherwise, I will have to say so manv things

SHRI BHUPESH GUPTA Sir, he
jomns 1n the production of yarn by Mr
Mariswamy

SHRIS S MARISWAMY S, itisa
local matter and there 1s absolutely no need
for the Central Government to come 1n-bet-

,ween and try to give a wrong picture of the
Government of Madras If it 15 an ssue
between the State Government and the Cent-
ral Government, then they should have dis-
cussed 1t 11 camera What 15 the earthly
use of saymg all these things ? They
take one thing in 1solation and say so many
things If there are techmical wrregularities
they can be smoothened out So, S,

this 1s another wrong statement made by
them

SHRI A G KULKARNI Mr Marn-
swamy, [ do not want 1o take your time
But I must tell you that you are on wrong
premises

SHRI § § MARISWAMY  Sir, this
morning I was really thrilled on reading the
encomiums pawd to our Prime Minster by a
Brnitish journalist who had called her a
“Trimurty” 1 quote

“Her enemies no less than her adnwrers
liken her to Trimurt1 she is Brahma, the
creator of new India, Vishnu, the \preserver
of its democracy and Shiva, the destroyer,
as she destroyed the army of Pakistan ”

[RAJYA SABHA]
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Sir, I am really proud that our Prime Minis-
ter was able to get such glorimng tributes from
others And I am also very glad that the
writer has said that she 15 the most powerful
woman in the whole world But besides
bemng ‘Trimurti'—the Brahma, Vishnu and
Shiva—I want her also to be Parvati, God-
dess Parvatt According to our mytho-
logy, S, Parvati would rush to a place
where she found any one crying for food
Large multitudes of this countiy are now
crying for food They are below the po-
verty Ime and they are starving Let
her be Parvau also

(Interruptions)
SHRI A G KULKARNI His know-
ledge of mythology 1s also very poor

MR DEPUTY CHAIRMAN
Kulkarm

Mr,

SHRIA G KULKARN! Mr Mariswa-
mi has made some observations I know
he » 1 a difficult predicament He has
to defend his own State Government, find
fault with the Cential Government and the
Congress Party 1 know hus predicament

SHRI BHUPESH GUPTA You are
being unfarr to him He elevated your
Prune Minister to the level of Brahma

SHRI A G KULKARNI Sir, coming to
the Budget proper, I am supporting the
budget But, Sir, while §upporting the
budget

SHRI S S MARISWAMI 1 see your
predicament now You have to support
it

SHRI A G KULKARNI I am here
for the last 5 years, attacking the policies
of the Government which I don’t like and
appreciating the policies of the Govern-
ment which [ lll’(e, without any fear or
favout

Sir, 1n the Budget , one has to see thg
different aspects  Particularly, Sir, this
year’s Budget has to be seen in the back-
ground of strains on the economy during
the last two years, particularly of thewar

May 1 know, Sir, how much tune you are
allotting me ?

MR DEPUTY CHAIRMAN
minutes

Fifteen
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SHRI A. G. KULKARNI : How can !
go into all this within 15 minutes ? Give
me 25 minutes. . ..

MR. DEPUTY CHAIRMAN :
try to finish in 15 minutes.

Please

SHRI A. G, KULKARNTI : One has to
see the Budget in that background.
particularly the drought, the ' natural
calamity, Some of my friends described
the budget as a surgeon making the opera-
tion, I only want to say that surgeons
have usually assistants, to help them,
sometimes  apprentices  from medical
colleges who might be under training.
They do not know that the patient has got
different malaises, like blood pressure and
other malaises, gas dialecting which re-
quire very careful attention. That’s why,
in this aspect the Budget has been wisely
framed and has been so presented that it
will make a dent on schemes which are
required for better production, schemes
which will generate employment and
schemes which will generate production
and savings. ...

Sir, only yesterday I read an observation
about U. K. budget. The UK and India
have similar types of economies. In
U. K., the Chancellor of the Exchequer
presents the Budget, In U. K., inflation
is there, unemployment is there, and so on.
But UK is better poised because of their
standard of technology and education.
Sir, in this country we are a little bit in a
more difficult situation. But, Sir, nlti-
mately it seems that the UK Budget or
the Budget presented here is a “holding
on” operation. Some expected more
onslaughts would be made on monopolies
to collect more taxes for bettering the lot
of the people in that fair country.

Sir, 1 have got limited time at my dis-
posal. So I shall try to be brief.

1 think the Budget has got many good
points. Particularly, they have given
concessions for increasing savings, par-
ticularly LIC and Provident Fund; I
think the limit has been increased from
Rs. 1000 to Rs 2000.

Sir, some concessions have been
announced under the Differential Interest
Rate Scheme. Here also, though the
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Finance Minister is so interestingly talking
about  the Differential Interest Rate
Scheme, he does not know that the whole
scheme has been torpedoed by the Cus-
todians of various banks because, if you see,
the performance target was about 20 acrores
of rupees under this scheme and only Rs. 70
lakhs have been disbursed or given. This
shows how powerful is the interest against
such welfare schemes being implemented.

He has also provided some incentives for
research and development for industry and
also research of what you call the market
intelligence on export development.
He has also tried to encourage the invest-
ment in the backward areas as well as tried
to plug the loopholes in tax by joining agri-
cultural income of certain categories with
the Hindu Undivided Family. Having
considered all this, T am now coming to
gsome  basic problem  which need
review, In the short time at my
disposal, T would say that the budget is
hot an operation which will make a re-
volutionary changes in policy of a govern- -
ment in a year. It can do so in a longer
perspective. I am appealing particularly
to the High Command in the Government
and the High Command of my party and
the people in this Country that some ra-
tional and basic thinking which might be
politically difficult, has to take place. 1
do not think that the growth rate envisaged
in the Fifth Plan for industry or agricul-
tural production or the general economy
is commensurate to meet the challenges
thrown by the unemployment, and by the
poverty of the people. 1 feel that at least in
industrial production, the growth rate
should have been nothing below 129 and .
unless we try to attain this growth rate, these
types of measures are not going to make any
dent in the problems which we have got to
face. Particularly, Sir, I-say that the in-
vestments, surpluses and savings have
to be generated. I find that the budget
deficit has been kept at 85 crores of rupees
notionally. Iam aware and every one else
is aware that it will be nothing less than
250 crores of rupees tecause of the Pay
Commission’s report. The Government
has not only to incur a deficit of 250 crores
of rupees in the central budget, but they have
to carry the naughty babies—] mean the
the State Governments also. Eleven

\ States have presented their budgets and the

-
H
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amount of deficit has come to about 254
crores of rupees. So, Sir, by and large,
the deficit is between 500 and 600 crores
of rupees at the start of the budgetary
year. This is a very large amount and for
this purpose, to attain the growth rate in
industrial production, in agriculture and in
general economy which requires a different
type >f Budget. Here, Sir, I feel that the
basic malaise lies in the unsatisfactory
working of the public sector. Time and
again, so many colleagues of mine in the
House as well as in the Government have
said that they are improving the manage-
ment. Today, Mr. Ganesh, while speak-
ing on the top positions vacant, in the public
sector, has given information. T think Mr.
Ganesh must not be satisfied himself. But
as a representative of the Government, he
has to speak what the Government wants
him to say.- In his own mind, he might
be thinking otherwise; Sir, I think that
on an investment of about 4000 to 5000
crores of rupees, a return of 1000 crores
of rupees must be generated in the public
sector. Unless you do it, you will not
find money to welfare measures. It has to
be gone into whether the public sector
has got a malaise only of management
deficiencies or whether our friends on
the opposite side, particularly these Ileft
parties, are creating labour troubles in
the public sector which show down pro-
gress. I am only appealing to the High
Command in the Government that the time
is very short at their disposal. ~ Unless the
public sector generates a commensurate
return, the Government will not find money
because money is becoming scarce and

people  will lose faith in public sector.
Sir, wherever direct taxation is con-
sidered it has reached its limits. Sir, in

view of these deficiencies in the limits on
further taxation and management parti-
cularly, I want to highlight two or three
aspects of this.

1 will take, at the outset, the attitude of
the Government as regards employment and
education. Time and again we see that
everybody s criticising that during the last
25 years our educational system has not
proved beneficial that it would generate
a type of persons who would be interested in
labour to get more production and would

yield return out of the investment made
' [}
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on giving education. Such high is the in-
vestment we make in education that 1 feel
higher education should be denied to
those persons who cannot afford it on ground
of poor standard or who do not deserve
it, Ifind that under our present education-
al system we are only producing such type
of boys who only get degrees like B.A.,
M.A, LLB., M.Sc. or B.Sc. and who
do not contribute to the economic growth
of the country because of so many inhi-
bitions and interest in clerical and adminis-
trative jobs. Even if it would be an un-
palatable decision, Government will have
to take it. In this connection, take for
example, countries like Germany or the
U.S.A. I know of one case where recently,
“the son of a friend of mine went to Germany
—he is the son of a Minister here. He
went to Germany for studies but  he was
not admitted to the college thete at all.
Here he was a first class student from an
IIT. But there in Germany he was asked
to work in a workshop for two years before
he could be given admission in a college.. .
That is why I say, there is some truth in it.
In the U.S.A., there are many matriculates
—below the college level. There are many
Americans like that. But very few go in
for college education and waste the money
of their parents as well as the Govern-
ments, itself T shall give you an example
as to how jt affects us. A B.A. here
starts in the Government in the scale of
about Rs. 100-200 and his brother, who is
in the village and works on an agricultural
farm gets just Re 1 or Rs. 2 per day. And
even that much work is available to him
only for about 6 months in a year. After
all, every family member is not provided
with Government service or service in a
bank or in the public sector.

SHRI BALCHANDRA MENON
Why don’t you raise his wages to
Rs. 57

SHRI A. G. KULKARNI :: Where is

the money ? This is the type of disparity
we have and this is a problem which has to be
seriously thought over by the political
thinkers.

I shall give you yet another example. In
the drought-hit areas of Maharashtra where
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1 go to see how the relief works are managed
1 find a muster clerk—who 1s a matri-
culate or a BA or BSc—who s pad
about Rs 150 or Rs 200, and his father,
who 1s breaking stones gets hardly Rs 2
per day Mr Balachandra Menon can sey
“Rais> the wages to Rs 5 or 10”” but the
point is  the policy of wages and mccme
com>s 1nto this perspective and that
18 why 1 have suggested that Proper
Income and Wages policy has to be gone
nto

You take the nationalised banks, for
instance There a sweeper gets Rs 500,
a driver gets Rs 800 And the Custo-
dian s getting fat emoluments This 1s the
posttion  Straightforward decisions have
to be taken in this regard by the Govern-
ment  without any favours to anybody
The Government have to take decisions
with the backing of the political party,
and this 1s the thing which has to be done
In Seriousness

Then, I said about the taxation also
There are two  aspects of taxation—
corporate sector taxation and individual
taxation Individual taxation has reached
such a stage thatitis giving not only
dimimshing returns but  black  money
15 also generated due to higher slabs of
taxation Somebody has to put a stop
toit The RBI study has been there The
Raj and the Wanchoo Committee have
given  certain suggestions on  cvasion
Because the time 1s short, I only quote
one RBI study as to how the tax evasion
takes place They say RBI  study
(February 1972) accounts for 729, of
paid-up capital (1965 to 1971) Tax
provision has dechined from 47 6 per cent
to 42 per cent That means, you have
given so many concessions 1n the corpo-
rate sector taxatton Then, S, the gap
n the effective tax rate has come down from
85 per cent to 60 per cent It 1s a big gap.
1 was just going through a political and
economic weekly They are quite right
imnsaymng ‘For how, can one explain the
revised estimate of receipts from excise
duties 1in 1972-73 falling below the Budget
estimate 1n a year when industrial produc-
tion 1s supposed to have nisen by about
7 per cent and the prices of manufactured
goods have gone up by at least 5 per cent
to 6 per cent This shows that the evasion
m tax has been rampant Personally, 1
have suggested so many schemes I do

[13 MAR 1973]

|
l

1973-74 158

not want to unloan those schemes again.
1 only want to draw the attention of Mr
Ganesh to the Self removal scheme’
One may say that the Wanchoo Committee

has been appomted, you are considering
his report

Then about excice duty, we have brought
to your notice the disparty 1n the hand
prccessing and the machine processing
Mushiccm  of hand-processing industry
1s growing in the ccuntry  Crores of rupees
of the country’s excise revenue 1s taken away
by unscrupulous small gang of persons.
So, whether you call it income-tax or the
excise tax, but you have done justice only
to the black money

Smularly, there are loopholes in the
taxation undivided Hindu famly Now,
the larger families will be fragmented 1nto
small bits  You should have accepted the
Raj Commuttee’s report and withdrawn all
the concessions given to the HUF Why
do you keep 1t ? This 1s where you are
lacking courage so far as the HUF taxation
proposals arc concerned

I want to say a word about the agricul-
ture Particularly, I am coming to the
“tractor problem’ Some of the friends
here opposite, who are too radical, may say
that the tractor 1s a luxury and 1t 1s only the
rich man’s venicle I only want to
bring to your notice, perhaps you might
not be knowing the statistics, that 30 to
40 per cent of the peasantry has no bullocks.
Out of the remaimming, 80 per cent of the
peasantry has got one bullock Out of the
available bullock-power only 20 per cent
to 25 per cent 1s being used because of the
many hardships Somewhere the lands
are very dry, somewhere there are no
canals and scmewhere the wells are not
energised due to power shortage The
only ultimate solution s the ‘tractor’
Why, therefore, do you mmpose very high
excise duty on tractor, thereby making
it very very difficult for a smaller man ?

SHRI M K MOHTA (Rajasthan) -
Tractor does not have any election slogan,
election value Only bullocks have it.

SHRI A G KULKARNI That s for
you to comment I only want to say,
if you wantto develop agriculture, you have
to look to the entire 1ntegrated programme
of how the mechanisation of agriculture
can take place and we have to change our
habits for that purpose.
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There are two more points I have
already  stated about the tax evasion,
about the Wanchoo Committee report
In this Budget you have only tried to
tinker with the problems What have you
done about the black money problem ?
You say that you are coming in with another
legislation There 1s no time left The
black money accumulation 1s rampant in this
country and your staggering deficit, 1n-
creased money supply along with the
black money 1s creating a chaos and I
think the time 1s very much against you
if you do not take any action as regards
this black monev problem

Now 1t 1s seen that total expenditure for
1973-74 1s 11 per cent down than plan
> allocation of last vear Now you say that
Rs 150 crores have been set apart for some
advance action It has got nothing to do
with the Budget The entire provision
for the plan next year s 11 per cent down
Now I come to my last pomnt about
this unemployment I remember a dis-
cussion 1 had with Dr  Gadgil before he
left the Planming Commission and went to

Poona I had discussed with him about
these employment schemres and in his
opinion that such ad hoc arrangements

for prowiding employment are not pro-
ductive The provision made 1s something
{ike Rs 100 crores and 1t comes to some Rs
2000/- per person (5 lakh jobs) These
ad hoc arrangements do not have any
impact on the country s prcduction
employment problem 1 come from small
sector and I know whatitis This policy
will result 1n wasting your money There
will be no addition to the production of
wealth in return  Dr Gadgil s assescment
was quite right Such unemployment
1elief schemes must be related to the schemes
of production [ want to explain this
point Now you have some schemes for
the educated unemployed You provide
unemployed engineers with say a lathe
1 have helped uneducated boys to have
lathes to the boys who pass out of the
colleges 1 have arranged the loans from
the various corporations After  two
months they come back agamn because
of lack of ancillary work Such schemes
should really form part of a total
scheme of production otherwise there
will be no use wasting money like this
Therefore 1 feel that you are only paying
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lip sympathy 1n this respect You say
ancillary production must be developed
But who 1s going to develop it ? Tata or
Birla or Mafatlal or Mohta 15 not going
to oblige you You can only {try to per-
suade them Evenifthey oblige they have
therr own kith and kin  whom they will
oblige They do not want to oblige the
general public at all So this Rs 150
crores which you have provided for em-
ployment generation 1s hot gomng to make
any dent on the problem It 1s the most
unrealistic assessment I only wanted
to draw your attentton to this

MR DEPUTY CHAIRMAN Now you
should wind up

SHRI A G KULKARNI I have no
“time and that is why I am not developing
other point 1T really have some matenat
with me which 1 wanted to put before the
House so that the House could have con-
sidered it I would only repeat that these
ad hoc arrangements would not do This
1s what you call a carry-on Budget or what
you call a holding operation, 1 am fully
aware that the Finance Minister could not
have done anything better in the circums-

tances Whatever he has done he has
tried  to minimse  the  onslaught
on the  poor Luxvries have
been taxed to a certain extent although

not to the extent I would have hiked By
and large this Budget could not have been
beiter The direction of taxation, taxes
on commodities like tractors, the food
procurement programme, the food manage-
ment, employment schemes etc are not
well-kmit  They are not part of a total
scheme and that 1s why 1 say they have very
Iittle chance of success 1 would request
that all these should be again reviewed and
a proper solution found

SHRT M K MOHTA Mr Deputy
Chairman, Sir  India, as s well-known not
only nside the country but all the world
over, 1s a poor country trying to accomphsh
a very difficult task in a very short span
of time It 1s therefore, all the more
necessary for us, as compared to any other
developing or  developed country, to hus-
band our resources in such a way that for
¢ ch rupee taxed from the tax-payer and
sbent by the Government the nation gets
full value That 1s the most imporiant
and most urgent necessity of of the present
time  Unfortunately the way the Govern-
ment’s finances have been managed over
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a pertod of time, the rupee that 1s spent by
the Government is hardly worth 25 paise
m real terms. Unless thisis recognised
and unless the Government takes really
effective measures to see that the resources
at 1ts command, the resources that the
tax-payers make available to the Govern-
ment are utibsed wisely and correctly,
unfortunately no amount of planning s
going to eradicate poverty from this coun-
try A close scrutiny of the Budget would
reveal that during 1972-73 as against the
origial deficit of Rs 247 crores, the re-
vised overall defiat comes to Rs 550
crores. This i1s 1n spite of an additional
collection of nearly Rs 523 crores over
oniginal estimates Moreover, the market
borrowings this year have been stupendous
These were to the extent of Rs 478 crores
more than double the Budget estimate of
Rs 215crores. In spite of the heavy mar-
ket borrowings and in spite of more collec-
tions from other sources, the overall deficit
has increased Now, 1t appears that a
big dent has been made in the Central
Government’s finances by the demands
made on the Centre by the States Apart
from enforcing fiscal discipline on itself,
the Central Government can prevail upon
the States also to enforce a measure of
discipline.  Unfortunately  this story will
be continued from year to year and the
deficits or the States will go on getting trans-
ferred to the Centre What has happened
last year ? A sum of Rs. 503 crores has
been doled out to the States—Rs 150
crores more under the emergency agricul-
tural programme, Rs 145 crores more than
the estimate on relief operations, Rs 55
crores more on the State Plan and Rs.
153 crores more to meet deficits Over and
above this, the overdraft of the States with
the Reserve Bank of India, a part of 1,
has been taken over by the Centre. The
point that I am trying to make 1s that fiscal
discipline on the part of the Centre as well
as the States 1s of the first importance
today and unless that 1s done all the pro-
grammes and policies of the Government
in respect of development and eradication
of poverty 1n the country will come to
nothing very much. In the budget es-
timates for the year 1973-74 also we find
that as much as Rs. 880 crores have been
taken into account as gross market borrow-
mgs This 1s not a small amount of money
by any standard. In spite of this stupen-
6—M 158RSS/73
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dous market borrowing. the year will
close with a deficit of Rs. 335 crores, not
taking into account the additional taxes
mposed by the Finance Minister

Sir, the way this deficit 1s sought to be
constderably reduced leaves much to be
desired. Taxes have been mposed on a
variety of goods, some of them are goods of
consumption not by the so-called rich,
but by the muddle class 1 will only refer
to a few of them, namely, nstant coffee,
shaving cream, demestic electric appliances,
art silk fabrics, inoleum, plastics and ply-
woods, all these are used not by the
affluent or the rich but by the muddle
class  Theiefore, 1t will be clcar that the
burden of these levies is going to be shared
to a very great extent by the muddle class,
notwithstanding what has been sought to be
made out by the Government

Then, Sir, a very disturbing part of the
levy 1s in regard to the customs duty on
machinery  imported into the country.
We find that machinery and alled articles
wil]l now be subject to an increased duty
of 40 per cent ad valorem nstead of 30
per cent as before, and this is going to yield
a revenue of as much as Rs 40 crores to
the government What I would Iike to
point out here 1s that machmery 1s a capital
asset which 1s imported into the country
for developmental purposes It 1s not a
consumption article, 1t 1s something which
1s essentially needed for developing the
economy of the country It 1s something
Iike this—a farmer had a little seed grain,
he would consume 1t instead of putting 1t
on the land and expect a better return  Un-
less we actually give more 1ncentive for the
mmport of capital equipment and see to it
that capital investment n the country
grows rather than trying to extract, a few
crores of rupees for the Government, 1
am afraid the development process itself
will suffer to a very great extent, and this
has to be viewed 1n the proper perspective.
Only on Friday, the House was discussing
about the export performance of the
country and the purchasing power of the
Indian rupee n the international maikets.
Sir, 1t was brought out than that the Indian
rupee has been devalued by something like
20 per cent over the last two years notwith-
standing what has been declared publicly
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by the Government If we compare the
value of the rupee with gold or with the
SDR Special Drawing Right, it would be
clear that over the last two years, the rupee
has been devalued by about 20 per cent
What exactly does it mean ? It means that
a piece of machinery which can be bought
for Rs 100 previously would cost Rs
120 today and the customs duty which was
only Rs 30 would now be 40 per cent on
Rs 120, that 1s Rs 48 The cost of the
mdustrial projects of all kinds will go up to
that extent, and this will be a net loss to the
economy as a whole 1 do not think the
Government can justify this kind of duty
on any plea

SHRI BIPINPAL DAS (Assam)
What about the developing 1ndigenous
machinery 1n your own country ?

SHRI M K MOHTA I would re-
quest my hon friend to give a little more
thought to1t, then the answer will be clear
to him One argument which 1s usually
advanced by the Government in support
of the customs duty on the mmport of
machinery 1s that it will give some protec-
tion to the indigenous industry That
argument 1s extremely thin and would not
bear a close scrutmy for the simple reason
that the import of machinery 1s allowed
only when such machines are not available
i the country, only such machines are
allowed to be mmported 1nto the country
which are not even manufactured in the
country Then why make such a
machinery more costly and prevent 1ts
mmport to the country ? Wherever
machines are produced wn the couniry,
whether the import duty 1s less or more,
they are not allowed to be imported
So this argument does not bear any scrutiny
at all  Thus 1s one extremely objectionable
feature of the tax proposals that the
Government has brought forward and I
would appeal to the Finance Minister to
have a second look at 1t

Another important measure i the field
of mport duties 1s the levy on raw cotton
which has been raised from 10 paisa to 40
paise per Kg, again, yielding a revenue of
Rs 40 crores 1 have absolutely no objec-
tion 1If the long staple cotton which goes into
the production of fine and superfine cloth
bears an mmport duty of not Rs, 40 crores
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but Rs 50 crores even The only point I
want to make 1s that this cotton contributed
a very substantial amount to the export pro-
motion fund of the cotton textile indus-
try which helped in the export of cotton
textiles from India If this duty results
n the curtailment of export promotion fund
who would be the net loser ? We cannot
today afford to have our export suffer on
any account at all, and I would therefore
request the Government to see to it that
the export promotion fund which gets a
sizable amount from mported cotton does
not suffer to the extent of even a single
paisa  Apart from that I have no objection
to this levy of duty

In the field of direct taxation, Sir, there
are one or two measures which require
a second look by the Government. 1
am referring to the higher rate tax
on closely held companies  Whatever
justification there might have been n the
past for levying a penal rate of tax on clo
sely held comparues, at least today in the
present circumstances that  yostification
simply does not exist, particularly, Sir
when such a closely held company 1s en-
gaged 1n industnal activity as distinct from
other trading activity I would Iike the
hon’ble Minister to give a little more thought
to the problem What happens when a
large business house or a big business man
may not be a large business man under
that definition, but a big busimess man
floats a company 1s comparatively easy for
him to make a sidely held companv because
he can 1ssue shates to the public and the
public will subscribe to these shares  That
15 a fact of hfe whether the Government
wants to admit 1t or not whereas the middle
level business man who starts his factory
with Rs 2 lakhs what 1s his position
If he wants to offer shares to the pubhc,
the public, more often than not would not
subscribe to such shares for the simple
reason that he 1s unknown His industry
that he would be putting up would not be
a glamour industry It would not be a
cement factory or a paper factory or a
chemicals factory It would not be manu-
facturing nylon or terylene or anything like
that Because 1t will not be a glamour
industry, because the man behmnd the show
would be an unknown person his shares
would not be sold in the market What
15 the net result? The net result would
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be 1t would continue to remain a closely
held company for business purposes and
would pay a tax rate of 63 per cent Is
1t the intention of the Government that
these small and middle level business men
should be penalised to such an extent even
though they are engaged in mdustrial
activity? T do not think this can be the
intentton  of the Governmnet If the
Government wants to plug the loophole so
that the already rich would not be able to
start closely held companies and thus derive
some 1ndirect benefit out of it, there are
surely other ways of domg it You can
always provide that if the shareholders of
a closely held company are g taxpayers
the closely held company would not get
the benefit of lower rate of taxation,
But the tax laws could be framed 1n such
a manner that the nmuddle level bustnessman
who today 1s not in a position to sell his
shares 1n the market, does not get penahsed
to such an extent, particularly if he s engaged
not 1 trade but in industry That 15 my
fervent plea to the hon Mimster,

Then 1n the field of capital gamns tax”
1t has now been provided that unless the
capital assets are held for a munimum of
60 months the lower rate applicable to
capital gams tax would not applv, and
1t will be considered a revenue gain and
would be subjected to the full rate of tax,
Here I would like the hon Minister to make
a distinction between capital assets consist-
ing of mdustrial equities and capital assets
consisting of other things like land, bwid-
ng, etc, for the simple reason that today
it 1s extremely essential, it 1s extremely
1n the interest of the economy as a whole,
to encourage share holding habits among
the general public The leaders of the the
Government, including the hon Finance
Minister have gone on record to say that
busunessmen should go out and popu-
larise their shares among the villagers,
among such people who have not been
accustomed to 1nvesting therr monies 1n
mdustrial equities Now there must be
some kind of incentive to such people,
people who have been accustomed to put-
ting their mones into gold or land or some
such assets which have not been productive
or which have not contributed to the natio-
nal effort Now if you want to give some
kind of mcentive to such persons, parti-

cularly when 1t 1s not 1n fashion nowadays: |
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that industrial equites should entitle the
holder to a very large dividend, etc, then
you should see that at least whatever capi-
tal gain they can get 1s subjected to the
lower rate of tax That will be at least
one incentive to people to purchase indus-
trial equities 1n preference to other invest-
ments 1 would, therefore, appeal to the
Government that the capital gans arising
out of sales of industrial equities should
be subjected to the lower rate of tax even
though they are held only for two years,
as before This mmumum period of five
years which has been provided may be kept
for land and other assets, I do not mind
at all As far as industral equibes are
concerned, relief 1s necessary, and 1 would
fervently appeal to the hon Muinister to
look nto 1t agan

Some relief has been given by the hon.
Mimster on expenditure for export market
development and for research and develop-
ment If T may be permitied to say so,
the relief 1s so insignificant that 1t 1s like a
drop in the bucket It 1s no relief at all
If you really want to give rehef, it should
be substantial Otherwise, this relief does
not make anybody mnvest more or spend
more on either research and development or
export promotion So whether you give
such a relief or not it becomes absolutely
meffective  If relief 15 to be given, 1t must
be substantial Otherwise, you might even
save a little by not giving any relief Ex-
port promotion 1s a very difficult task,
particularly when the promotion has to take
place not for established items like jute
or tea but for non-traditional goods, which
requires a lot of effort A little more
incentive on the part of the Government
would go a long way 1 makmg people
spend more on such promotion and thereby
build up the expors particularly of non-
traditional goods [ would, therefore,
request the hon Mimster to make it really
meaningful by giving a lot more incentive
1 the field of export promotion

As regards the development rebate,
the Finance Minister had given notice some-
time back that the development rebate
would be abolished And in s place,
he has now announced that there will te
an mtial depreciation of 20 per cent on
selected industries I may submit here
that 1utial depreciation 1s no substitute
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for development rebate. There was a
particular rationale for the development
rebate, That is, depreciation is calculated
on the historical value of assets which were
purchased 20 or 15 years ago and which
bears absolutely neo relation to the present
cost of similar capital assets.

Now, since this depreciation was allowed
only on the historical value and since their
replacement would need much more capi-
tal outlay, the Government had thought it
fit to compensate the industrial units by
giving them a development rebate on the
newly purchased assets. Now, what is
going to happen to that initial deprecia-
tion? What it is going to mean is only
that the tax liability will be deferred for a
few years. That is about all, because the
Government has not said that the initial
depreciation would be over and above the
ordinary depreciation. In the first year
there will be more depreciation and tax
liability will be less.  But as time goes on,
the depreciation would be lower, tax lia-
bility would be higher, and it is only a defer-
ment of taxation; it is not going to com-
pensate for the scrapping of development
rebate, The development rebate has
played a very useful role in the industrial
development of the country. The capital
cost of projects has gone up so much. The
Government has itself given out figures.
Every ten years capital costs go up by a
hundred per cent. Perhaps the capital
cost will go up even more because inflation
is rampant not only in India, but all over
the world. And therefore, if that ever-
increasing capital cost has to be met, some
kind of an incentive on the part of the
Government is very essential. Therefore,
1 would appeal to the honourable Minister
that the initial depreciation, if at all it has
to replace development rebate, must be
much more liberal; otherwise, the kind of
industrial development that is envisaged
in the Fifth Plan perhaps will never be
achived at least in the private sector. The
Government has, of course, ample money
at its command. It can spend as much
money as it likes. But the public which

has comparatively a less amount of inves- .

tible funds at its disposal, would be really
hard put to meet the Fifth Plan targets
unless more liberal treatment is meted
out by the Government, The Fifth
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Plan envisages a growth rate of 5% per
cent. I beg to submit that even though
the country has' found it difficult to attain
even this modest target, the fact remains
that the rate of 5} per cent for economic
growth is too inadequate for our country
for the simple reason that we are racing
against time. What other countries have
achived in centuries, we have to do in a
few decades only, and we have also to see
it in the perspective of our ever-increasing
population. If we have to really make a
dent in the poverty problem, if we have to
really achieve some economic growth worth
the name, it is necessary to create condi-
tions so that our economy advances or
grows by much more than 5% per cent.
Perhaps it is necessary for us to have the
economy grow at something like 9 or 10
per cent. And that cannot be achieved
unless whatever resources are there at our
command, whether in the public sector or
in the private sector or in the co-operative
sector—I am not worried about the various
sectors into which the economy has been
divided rather artificially—the fact remains
that whatever resources are there at the
command of the nation, at the disposal of
the nation—are put to productive use all
the time. We can afford to curtail our
consumption needs and it is necessary that
all those resources are put into productive
use. In order to achieve that, while ~n the
one hand the Government will have to hus-
band its resources in the best possible,
manner, it is also necessary that more in-
centives are given to the citizen to consume
less and put his money in productive enter-
prises. For that the rates of taxes at all
levels have to be lowered to such an extent
coupled with a stipulation that the tax
saving is invested into productive enter-
prises. Unless that is done, I am afraid
the development of the country will
not take place in the way desired by us—
not only desired, but which it is necessary
for our country.

SHRI V., B. RAJU : Mr. Deputy Chair-~
man, I rise to welcome the approach and
the programme enunciated by the Finance
Minister in his speech for bringing a signi-
ficant improvement in the economy. The
Finance Minister in his budget speech has
made a mention of six immediate tasks for
improving the economy. These are con-
taining inflationary pressures by increasing
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production and strengthening public dis-
tribution, increasing rate of saving and
1nvestment, restraining mmports and ex-
panding exports, providing more employ-
ment opportunities, reducing disparities
and providing minimum basic amenities
To these six guidelines, I would like to add
one more and that 1s eradication of admunis-
trative delays and wastages Of all these
tasks, the most important 1s the first one,
namely, containing inflationery pressures
on the economy The evils of inflation,
as one expert put 1it, are that 1t hits the poor
hardest, 1t erodes the capacity and willing.
ness to save and invest productively, it
eats 1nto the real value of investment spend-
ing, 1t affects the balance of payment posi-
tion by making exports relatively more
expensive and imports cheaper, and it
sets off a wage cost spiral These are all
well known Therefore, 1 would reqnest
the Government to consider this proposal,
namely, to declare the year 1973-74 as an
anti-inflation year It 1s good that we
concentrate on certain steps that we have
to take rather than diffuse our energies by
taking up so many things The first two
years of the Fourth Plan have gone on well
It 1s only 1n the third year, that 1s, 1971-72,
the dechine has started The agricultural
production went down Foodgrams pro-
duction also went down And in fact,
the prices which were under control till
that time, began to show a tendency to rise
The years 1971-72 and 1972-73 have been
the most difficult years for this country.
Nature had not co-operated to the extent
that we expected and our neighbours too
have not been very kind to us and had not
been friendly with us  So, the war, refugee
relief and drought left a lot of pressure on
our economy and drained off our resources.
But I should say that the tax-payer n this
country and the tax collector have stood
by the Government 1 should comphment
them In these four years, over the level
of 1968-69, the tax revenue that 1s collected
1s of the order of Rs 3,000 crores If it
was Rs 2,000 and odd crotes 1n 1968-69,
the amount that 1s collected over and above
that comes to about Rs 3000 crores and
out of this also, Sir, as was given out this
morning 1n this House, the indirect taxes
have expanded or increased by 389, as
compared to 1967-68 whereas the direct
taxes have mcreased only by 519 This
has made the difference to such an extent
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that 1t has contributed to the price rise
Sir, the taxation policy has got to be tuned
to the requirements of the economy and
1t 15 not merely mobilisation of money,
which 1s the objecive of taxation, but it
has the bigger objective also, namely, re-
moving certain contradictions and certain
imbalances Therefore, Sir, there s need
for the Government to consider whether
such acceleration 1n the increase of indirect
taxes 1s desirable particularly when we
find that there 1s growmg unemployment
in the country which 1s a two-fold misery
in that there 1s no purchasing capacity on
the one hand and, at the same time, the
prices of the commodities have gone up
too much So, Sir, here comes the deter-
mination to mmplement a particular policy
by containing the prices of the essential
commodities within a particular hmut, If
necessary, by subsidising them and makmng
them available to the weaker and vulner-
able sections of the society 1t needs a
very determined policy But, unfortuna-
tely, 1n our country, whenever there happens
to be a little improvement 1n certain things,
we develop an attitude to exaggerate it
and then think of relaxing controls. In
fact, Sir, when many others had praised the
action of our late Shr1 Kidwai in having
removed the food controls, T was one of
those who opposed 1t and said that 1t should
not have been done and that in the long
run 1t would create all sorts of difficulties
and it has proved correct Sir, to mmple-
ment these controls 1t takes time even if
1t 1s partial control and by merely passing
orders or issuing dwections these things
cannot be done, because we are dealing with
human beings. Before the control imple-
mentation administration  sets 1 we
begin thinking of removing the controls.
Therefore, Sir, my view 15 that for the com-
ing five-year period or for the pertod of the
Fifth Plan, we must have a policy on controls
and 1nstead of laying our hands on every
item, we must have, in order to give rehef
to the vulnerable sections of the society,
controls——movement control, price control
consumption control, 1n relation to the
essential commodities and then, by having
the co-operation of the State Governments,
we must implement them perfectly

SHR1 M ANANDAM (Andhra Pradesh):
You must i1nclude corruption control

also, . 7



171  Budeet (General)

SHRI V. B. RAJU : Corruption in my
view is a relative term.

SHRI SHYAMLAL GUPTA (Bihar) :
Yes, it must also be included. He is right.

SHRI V. B. RAJU : Corruption is the
product of a particular type of be-
haviour in society, product of a particular
activity and corruption by itself is not an
absolute thing and by itself it does not grow
or it does not die. ..

SHRI MAHAVIR TYAGI
it is productive.

SHRI V. B. RAJU : It is because of a
certain behaviour or conduct or certain
activity by the people that corruption tends
to grow. You change the system. There
is scope for corruption to come down.
So what I would like to highlight is that we
must have a policy of controls, and control
administration must be more efficient and
more perfect than any other sector of
administration.

Because

Now, we talk about production. Can
anybody say that production has not been
increasing? It might not be increasing to the
extent we planned.  But with the growing
urbanization, the new prosperity has not
actually flowed down but is being retained
by certain groups and sections in urban
areas. And since the purchasing power
has been very high, nowadays when a
Scare is created, they are capable of hoard-
ing and holding goods back. That has
happened even with rich farmers in the rural
areas. Even cooperative credit has been
misused. Some rich farmers hold back
certain  agricultural produce, without
bringing it to the market.

Sir, I now come to procurement of food-
grains, storage and distribution, A scheme
is sought to be implemented by taking over
the wholesale trade in foodgrains. I would
like to draw the attention of the Minister
to one glaring fact. The foodgrains are
sought to be subsidized to the extent of
Rs. 130 crores in 1973-74, You may be
interested to know, Sir, that the procure-
ment, storage and other incidentals for one
quintal of rice is Rs. 36-51. For wheat
it is Rs. 20-45. For rice procurement,
the storage interest per quintal is Rs. 12 -49.
For wheat it is Rs. 2:09. Now we are
committed to subsidies to the extent of Rs.
130 crores. And I do not know when you
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take up the wholesale trade, what are you
going to do? Are you going to reduce the
procurement price or increase the issue
price? When you store so much of grains,
are you going to pay any subsidy or not?
I do not know whether this has been taken
into account. 1 would like the Minister
to examine whether it is worth while paying
Rs. 1249 interest on one quintal of rice.
Sir, we talk in terms of holding buffer
stocks. 1s it worth while to think in terms
of holding 18 million tonnes or 15 million
tonnes and paying such huge amount, lock-
ing up the capital and paying such amount
of interest? With so much interest being
charged and so much subsidy being paid,
can we really carry on this foodgrain deal
business correctly? That is one thing I
would like the Minister to examine.

In this connection, may I make a sugges-
tion ° Why don’t the nationalized banks
build up warehouses or godowns and hold
the grain on behalf of the cultivator? Any
how, when you take over the wholesale
trade, nobody else can purchase. Instead,
of the Food Corporation mopping it up and
paying heavy interest, why should not the
cultivator be allowed to keep it with bank-
ing organizations?

SHR1 A. G. KULKARNI
interest?

: Free of

SHRI V. B. RAJU : The cultivator will
pay the interest. Ultimately, the point
is: At what rate would you take it? This
is going to come up. My point is that
instead of the Food Corporation thinking
in terms of having godowns, which isac-
tually unmanageable

DR. VIDYA PRAKASH DUTT
(Nominated) : Every country is to have a
buffer stock.

SHRI V. B. RAJU : 1 am not actually
opposing buffer stock but it should be up
to a particular limit.

SHRI A. G. KULKARNI : Do you
mean to say that the traders who were
holding it, were doing it without interest?

SHRI V. B. RAJU : As a matter of
fact, the cultivator himself may forego
something of his own. He may be inclined
to do so. As the banks have promoted a
network of branch offices, let the grain be
stored at these points and the Food Corpo-
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ration can pick it up from the banking
organisation. Anyhow, it is loud thinking.
I do not know whether the Food Corpo-
ration can take the whole lot and whether
the Government of India can pay so much of
subsidy when the procurement price and
the issue price are at a constant figure.

I would like to refer to the present state
of affairs about prices. As late as Feb-

" ruary 10, the figures show that the food

articles have gone up by 17-3% compared
to last year. The industrial raw materials
have gone up by 25-1%,. We are expressing a
pious desire or a hope that we will be able
to contain the prices. How is it possible?

_In this connection, 1 would plead whether

our levying of import duties on industrial
raw materials which come through imports
is worthwhile. How far is it correct?
Should the scarce raw materials which come
into the country from outside be exposed to
import duty? 1 think there should be a
reconsideration of levy and the rate of
import duty, 1 think some advance count-
ries adopt a policy of latitude on imports
of raw materials and they are not sub-
jected to import duty. Sir, we are in short
supply of steel and petroleum and petroleum
products. Sir, levying excise duty or
import duty on steel and petrol enhances
their cost. How much is the Government
consumption on this account? If you
take the local governments, the public
sector undertakings, the State Governments,
and the Central Government, a large amount
of steel and petrol is being consumed by
them. They pay the duty and it is only
adjustment in books. The public sector
undertakings consume a lot of steel, and
particularly the engineering industries
which have picked up exports. These
industries will be affected. How far is
taxing and imposing higher duties on petrol
and steel a step in the right direction?
For what purpose is it done? Is it to mop
up revenues or is it to imporve the economy ?
This has got to be examined, Sir.

Another thing is about money supply.
How many minutes can I take, Sir?

MR. DEPUTY CHAIRMAN
minutes more.

Five

SHRI V. B. RAJU : Money supply is
basically responsible for this inflationary
pressure, Mostly, it is the governmental
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budgetary deficit which is responsible for
it. In the last five years, the average in-
crease in the money supply is about 11%,.
It is all right if the gap in the growth percen-
tage and money supply is only 2 to 3%.
It can be understood and the things can be
balanced. But when the gap is wide and
and when the developmental gowth is only
1-5 to 29 and the money supply is 11%,
it creates a tremendous distortion.
As you know. the deficits have become
massive. In 1970-71, it was 424 crores
for both the States and Centre. For 1971-
72 it is Rs. 738 crores and for 1972-73
it is 971 crores—that is Rs. 550 crores+
421 crores. All put together it is more than
Rs. 2,000 crores in these three years—that
is, the budgetary deficits of the States and
Centre put together. Now, at this rate
where are we actually going?

By 31st March, 1974 the public debt
will be Rs. 18,000 crores and in this public
debt of Rs. 18,000 crores, for the external
debt 309 of out export earnings are being
used for debt commitments—that is to say,
repayments and interest. Thirty per cent
of our export earnings are going for that.
Now my view is that there must be some
check somewhere on our borrowing—not
that we should not borrow. But we are
not borrowing free. To what capacity,
to what extent can we go towards borrowing?
Why is it happening ?

The Central Government has taken some
items on its shoulders which are really not
the Central Government’s legitimately, Law
and order has to be maintained. The
Central Reserve Police is there though poli-
cing and law and order are State subjects.
Since the States” police is not in a position
to maintain law and order, in order to assist
them this institution has been promoted.
What is it costing us ? in 1973-74 it will
be costing Rs.130 crores; it may go on in-
creasing. Therefore, certainly it has to be
seen what responsibilities the Centre should
keep for itself—legitimately and constitu-
tionally—and whatever could convenient-
ly be shifted to the States it should see that
they are shifted. In fact, in one of my
budget speeches T have said that some
departments, particularly Education and
other developmental departments are legi-
timately States’ departments and they are
not Centre’s responsibility. But here they
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[Shr1i V B Raju]
are going In a big way Therefore, the time
has come when we have to examine the shar-
ng of the burden, the sharing of the lo_e_lg
between the Centre and the States Now,
under the new policy the States shall not
go 1n for overdrafts.  Does 1t mean that
the burden of deficit budgets of States should
be shifted to the Central budget ? Who is
controlling the State’s expenditure ? Who
1s to control the expenditure on non-produc-
tive activity, non-developmental activity ?

DR VIDYA PRAKASH DUTT The
States themselves

SHRI V B RAJU They are unable to
do 1t

DR, VIDYA PRAKASH DUTT Wl
they should

SHRI V B RAJU in this federal
structure the economy 1s actually of a unitary
character; the economy 1s not of a federal
character Since actually the States’ budgets,
States finances and public finance leave
an mmpact on the economy, the States and the
Centre have got to be taken as one single
whole and studied 1 am sorry, I have
taken a few minutes more

Lastly, I would say that savings and in-
vestment we get mostly from the house-
houlds Qur economy 15 depending mostly
on household savings and the trend in the
country shows that household savings are
directly goning into private corporate 1in-
vestment, they are coming as deposits in
banks because of a requirement of securl-
ty The Goveinment and the private cor-
porate sector are getting money from the
banks only. As far as the household savings
are concerned, they are qute satisfactory
but the savings from the public sector un-
dertakings are deplorable. It 1s having a
negative effect on the public finance The
figwres reveal that 34 public enterprises have
a net loss of Rs 120 crores in 1971-72
Out of the 90 or 95 undertakings, 34 under-
takings have lost nearly Rs 120 crores.
Among them Hindustan Steel 1s the one that
lost nearly Rs 45 crores in 1971-72. The
Indian Aurlines have lost Rs 4-5 crores
Then we have th: Lignite Corporation,
Madras, from where Mr. Mariswamy comes.
It has lost Rs 13 33 croies in 1971-72
This 1s the state of affairs When 1s the

[ RAJYA SABHA]

|

i973-74 176

L]
management and the peirformance of theose
undertakings going to be satisfactory 1n the
eyes of the Paililament ? It 1s a challenge
that we should take up and begin to improve
upon 1t.

As I said 1n the beginning, the inflation-
ary pressure on the economy is the most
mmportant thing and 1t 1s going to nfluence
constderably our success or failure in furure
So, 1 would like that the Parhament, the
Rajya Sabha would agree for declaring the
1973-74 year as anti-inflationary year.

Tlo WK RFER: IaaAld S,
Fae fRet 39 F Y wPgeERdr &1 UF
AFAT EAT & | TAE F TG 3T FV AIHTT
gyeraeat frq feom § o ST =gdr
2 A TiaF faw| F e *7 THEET
FT o qg X FT AT &, TAHT AT
gxq fasar &1 7 Fwifedy @@ &84
% 912 9F 77 F3q gY €% g 2 %
TH AW H T 497 F AT § T &
FT aFq 78 faars Zar fx fasg 7t #°1
AIATEAT T AN FT gUAAT & dA
7 wAafa g, wgam g1 ar gEET "E
Fra #Ck &% TR 9 I T

fou IW F15 STIa aFe fwat 811

| THE VICE-CHAIRMAN (SHRI RAM SAHAI)
i the Chair}

F ITF AU A T Ag ATAGIE HT

T TGAT §, W9 q Ag FRA G 1 FATL

M F7 sEfegae SigFm WX THFEEH
- &

3% G @ §——

“It must not be forgotten that flictua-
tions 1n national income are not an un-
common phenomenon 1n countries heavi-
ly dependent on agriculture Such fluc-
tuations must not lead us to draw a pessi-
mistic conclusion about the country’s

basic economic health or its development
potential and prospects which aie sound™.

aread gz 2 o fag aeft & qwar 2 fF
gare aw FY afgw sFmETfuw gov
T<Y srwel g, fawm At awEAC 7
we & HIT ST JIST 67 {Y AT AT
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gngsf;%faqgmm%xﬁtw%
faw Roe & A1 e TEY &1 aTea-

fawar, Swawafq S, ag 2 fF 2

Y HY-FEGr B fqATA FFAT 9T
AR T HT fa g, aet feafg 7 ag=n
fear g & g gu sl & aww
JTRI &9 SATIT FTAT ST AT T 9
SATRT ST FB § @A T | 39F feaa
HIX F& T W IqH! A9 T8 377 T
2\ fm T 25w F FOT AWM AA Y,
e &frs o ST U aE FT @
3 & fou @@y Adr e, 70 9F ar o
O A TF {1 &t it sr 2, fomd
wAT Y FT IF F AT qFAT 2l
AT FY ATAT §, 4 FAT ¥ 3%
FFTA FT TR G & a8 74 fawrg
# XA G AT 9gT @ oEr, qar
feafs & #1¢ aer A= o=+ § @y
w7 957 g fF a0 3w 5% 71
T JqET FIGH! FgAT AR AT FHLAAT
TFifgr fF SR Wl 9T ggd ary
@t g o A/ St % fau g wg
for Jg 92t areft @, ag v ST srearar
grl, Tafae § 3% qred 1 arw
FLE g AT FHE FT T 1 97,
TR, fam @&l St 7w fr aed
qF W E, IS a6 & AW F fAg
THY a7 FE & @ &, T AT I
A T AT H FFT & fF g
Y Aifaar F wfas T AHEET
F1 FH HLA & g | FZ7 I8 FCHIT *
Afr &1 IR § S 37 qdEE A
FH FA AAT § | ARG AR A
Fo ot &1 ya|  fear g, fEd
FAAL N T AW 1 F{EATSAT 1 FB
agy a7 w1 wfaw #@¥ T g Y
gar &g fears 4@ &ar 1 oy R o
TagaMATg Fsmase 99 3 919
AW & AW A FH AT FT ATH AT
AT & {5 faadr qdEa o1 awdl
A, wae SEy W ogE T | wfag
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A TF AT F TR A= wE, foww
TH A EEEI AT THST WA AT 4T
Ia4 T A § w1 fF qw ag g
fagra @, Y F qeF 3909 0 IEA
gt fagm &1 AT agr 5 gAm v
qq ®T X wE F grErd T AL 6g
¥ weee o, fiRR ot 4% g wis faan
Tz F1E F9 W 37 WA a1 AR
FH & TAW wfew?  faw @&t
St & T ¥ Fegrer &1, IW A g
AT, WIS AqAT IAF ATAA g1 479
T F FFRE AIFT A a9 A
IaF1 &Y &, f9T s/ 3w § 9T, aga W
29T § Arwarfaw G # e F
AT a7 AfawTe fae & a1 «ff wEd
T FFO A B 293 FUT F A7 39
T, g I FAT &Y THAAT AT |

forer WY & sra oo § F% 3RO
wTetfaesd F7 faee, wF gor 41 &
JEFTT FIT AT FW &) IEH TG
for it &7 TrRATH, TREAEA AT AT,
AfawT &1 aErET, URREEE w1 T,
AT FT AT FT, 20 7 {1 AiaF
Faee: < % e st g
Fw gfaam &1 Iyafed #40, 7% vz
T & 4% WIH g 2 R a8 Fre
ITF G F @Y T, FIF AH F TAC
& 5 & forelt A9 9% IW FE @
& fear 201 ag AF F frmrd A
31,9 3@ & g™ # QFT Fg W § |

Ty TET IR FE i LA T
F & fag, =ifq #1 #79 F@ & fqu
FEwd @50 & AHIT F ATHA |
T A& B I F & fq€ Far fHan
AT ? FAT ATHIL A AT THA F FHTLO0
g gaa1 geed fRar ? whifa & S wre
& ITH 1 T F T AH T
T A H A ¥ A g
qg UF agT AT FILOT g 7 AT JRAT KT
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[3r0 wrg AgrEIT]

T TRfT F, qEm A7 T FET AL
TH FEAT gE qET B TFA F HIS G4
ar g fogrd & 27 #@n faw Ad
ST F1 7g WA AGY R ST e F7E,
TIAFE EFYS § IAFT qEAT AT AW
FWAT FT I ATAT TS FILC & °
FT IR AN § Y &7 F1 FH FE
FY Ffow &7 FAT IJART ATAH AGT
fF gamt 3w 7 ST 1 oF faga
graT av oy g, faaw faome v e
T FAX T SqET FIGT § AT IEH
faema grmit & SoTEwT F1 AT FgIRT
faear &, S & sfg & g
SIIET a9 fawar @7 3@ A A
3G gU AT WeHH TTd F1, JAEA
F T &1 afwds F 3 A A
ofefera g7t 21 @ @& -
JqISF 39T | FIT FHT FLA a7 Hforer
T FT G E ) qF FTH T B e
fearé 7@t 2ar) fearE oy T R fE
st fEfae 85 F3e #T faamr ™ 2
TH-gAFL Sfefae & =@ 1 foum
Fr Fifoor #y 9 &) fag v h S 7
R frar § fr gadoe #y foe
oTE TGN B, THHT WY AF 29 AT gAY
TN F7 R E | T Fwe F e om
* % 2 gt FU g7 AT & FOT
a1 |2 d@iv & #9841 faaar @=t
T2, 6% fqu wnfas & fF ar a
fawr et #30 &1 ww Tar ArAT AT,
agr ar Sfwfae wredAfar @00, ey
FIAT JT q@M

FFTX T wawrshrza @fen foer
afft § 14 9992 ATfyF TERTC A &40
ST FISAT R/ T 3 987 TP ALY g |
afw A 1 Y osfaff gt
@ 98 |19 TAT 98 F7 & [ g 2 |
2 gfqerg & a9TT 98 14 YfATA a@r
2\ 3% g S @ foum aw § g
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¥k g8 § fF frey aoe @ faaar
T ¥, feww a¥, ==t A faager q@r
FT qEr @ut T are ofr @ i g
q foesr g & I 9N & 98 QT
oaT &Y IR welt oft ¥ & foar & f
ST AT T €, O A d FTCT
E0, 9 99 & FTe0r g, St femaw
9% @ & TH IgF FIA FOT, IAE
faw #1 savg w8y fFar @ & aE
Ny i ferg F g @ rag 2
e wwr qT e e JTUA, 39 R
TR uger ¥ FATaT TR AT T2 foaar
fegmar mar & g@¥ w@r sAmRT g
a9 aTq a1 ag v freer @t 7 S &L
F gFe a0 A w7, foam F&F
faw g &, foas faxim sToETS w77
ST AT, 389 wrEAtEe faeer gfan
Fl O FX qrdfawar ag 8
AT 7Y goTs 8, S gt X Sfwfae
FreAfeET #1718, afz 3% 9% *ee waHe
FY TFTC FT TF ar o a9 1,443
FUT %o #T Sfwfae wrafam g 2
MY g arr oot § J oFS |qrEa
g % fgara ¥ 915 FAT ®o &Y
TN FET § Y FEE FY fOE AW
# a1g 1 of dfeafq grft, 78 §9 faan
F qE qTHA 76 EATTAT | 93, I9
a9 & g & g faw wdr S F
FET qAG FVA F SeATRA ® A&l
waeq fear 1 s & fou fom aw®
#t fohe, g a@ i aw & fag
FO UgA & Y &, T IR F
sifagw g w9 F F fau auf &
TTHTT FIFATER TG AT #T @ &)
¥ 3 F yeex faAr ogaq st o9r
I FTH! HoWT g & 12 7T g% T
T @ A garg au Afwmw @
4 9% W a% HEA §, FE ARE
TERE FARIA & T8-I8 TR g1
& WY @ 9w w@ar & WY Sad
WA gU S A TG FAT AT

’



181  Budget (General)

afer §, it arfady 9 aT & 9EE
#5 frefis 27 & fou g @O
qET T 1 W TH AT ¥ faw #12 wrfem
FT ST A ORI FT AT aga a9
WHET T ATHAT FIAT TIGQT 7 ATHT
THT JTF &7 &) qET T | R F AT
| 7eq F0 T8 {50 70 T w1 i feafq
& TR FWA g< qT a6« 11 g
FT THRITT ¥ q2dT @I & AT QT T Hrad
14 Sfa9@ A TRR § T2 WOE |
F17 39 §@ra qfdfeafg 7 afgw s
qIF SN 9T FL TH A FT @AY
UIGIT F@I, 3@ dE F TOF
g, @FT 1 a8 Fgq ¥ fF qw ¥ fav,
W #F AU, g 87 g== & fAu

q T FL, FT FH qq AT €, FAH

@R & fears T 2 fr o, ariw
I F L TIC F A1 Foa A ag
AT Fa 30 G/ WIS & 1 a7 90 HLA
AT SyfFT 1 AT TIY FT AT FL @A
# T S WU AT FWG TIAT g8 AL
WO a1 737 | gw @9 AR fee S|
F a1 AW F AArS FL FAG T
F fag T v
T AT A AR AW F g
AT @ F FAT FR AT A A @
g % @ ¥ s gury ATy F49 aEmy
g fanre faar | g@ 7 gar |1y a9y
a7y fogr 2, 98 WIS § WY aFar
g, T # 98 o WA g e
JTET FT IS IY A F FGEWIT
9T FT EETG I SHIT FT ST A
FPITE W 2, 3 a9t a% st =&Y Far
&7 AT gg FETY WSATHT T qHeAAT
F farer &, #fer st oY 68. 2 wiawa
Hff g smsfaies §° an zow
zfaizs a1 e fF e
qe oY ? TR # @ar &1 grrfawar
2 Y T 3 Fed [! AT a9 IO
FO & AT IT 20 aUT 7§ 42 9@
T g @ feide wfn & siwst 7
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= WETET @ : ANy FrET W
A 7 W FE QU a9 TG EW
arEr &1

o A AEEW: ST 2T, ALY g
aran &, afew fae fawr <10 W@ & wgr ax
g% g1 7 fr fa=s & syaean o
TAAY FH FI AT, AT AYHT 39S
TG & 7 @1 e a9 3T ¥ AT T
TH ¥ g1 5 gw 7 foay faurd aers
g 9g smdiees § o ¥quw g1 949
s e fgama & § ag € 78 ST,
afFT zaaT ST ST § fF ouE e
a1 qW TIUEA &, IuF o foaaHr
qff o six ot & oo @maw 9,
fager a9 ani & I SAFT TEAATA
F%F wr fasrd arer ffw w1 W
©: AT q@ET &, 9T W AT FW &
fr gmy s gfem 7 fFelt R A
F& 27 fe@mr &1 awafawar 98 8
fir gureT @dv e oft St awt ax fae
TEY T, IH F FHTL0 N EH &1 Ig "FET
T & 1T IX aaf uT T w@w #
feRRTEr GTETT A, AFAT  ATAT FY
AT AAATA F afawar @ A
are sufeaar & faam e it 2 aEy
Sy =ifgy | T@F FFET 7 3WAd
FY aa 3@ fou Fgar g & s&F urE
Wrendr qfa off, afer se® &
IEIA A F ST 6 [ATIRQAT AT
2Ty 7 LT 5 [AT AGAT FAT T
SGTEA 18 AT q@ET T anfr wAf
FT JQIIT 22 TAT qGTAT | TAAT TG
FT qE IJAEA FL §F HAF AT
ff gEi oo fGIE & WA H SF
fapar | faeq ey STy 7 g1 & 9 a®
M g ¥ AT gAEAr F IF FARA:

Itis a pointed reminder of the urgent need
to expand the area under irrjgation.

g g 1 Ieie foaes faa W, 39-
T T=3TT @18 7 gW &1 F H AR

L & qgor s & i sfare & of@r s
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[eTo wrE wgriv)

T&T7 %7 aie forEeT 97 1 fAa
war | AfFT @ & fog smaway Ay
& ? zgaWe ¥ wedl qOS QI &G
T 1972-73 ® 70.8 FIT @H
TN T AR W AR FIACH 69FUT
g g & HTET FT TS § | 3T AT
feargreT 7 gt Far foargesT gin
FY fF G AT FEA A AT F7G
I A 69 FULT & WA THA &Y S,
T FaT ag Fa=rs aEer w1 gare
T T ey 87 497 56 90% 8 gH
HOAT THATHT ®T 3w HT qHI, AT
™ QUEATHY FT 7T A9 9T A FA
B ard fFar <@ &) T 987 saE
TaT @ A 98 69 FAUT 15 gfawq
AIag a2 & 1€ 27 34T 29 69 &S
Bl gw 15 gfaug war T q93 7y
QU F & fAq uw yarg wiq ?
17 ofderfa it fa=wrs & & A8
Y\ ISEE A7 sAfafadr e A
T g1 TF qUensor smawy T awgen
A TEHTT AT §, SAFT ITASHAT
@ & f9T $@ a1 FweAr =T wwer
", AFHT FTEqiawar 47 & 7 gHIR W
MHE &1 S & vy gfaRr ey
wife grEgw X 9gHl § SR AT
wife gy a7 997 97 v
, 0T & 1969-70 ¥ AFL TS aF &
e A% qray g1 o &1 9T Ffaar
Aafafadt 7T 8 401, 2 U § gT T
375.8 ARG TE TE | TeQS 49. 3
T ¥ 9T FT 44.3 TT9 g1 TS A
Ifaw AFeE 2 70 ¥ AT FT 2.5
Y gr fEenr ARw L A8 9T 24T R
T T 6.1 9Y AT H FW AT
T F® 991 ¢, FRT Fw gan & ST e
). 4 31 9g ASAT g1 FTEA FATH
5. 2 T I EIT 9_E § FF Z1 FT
12 HYe® qE-3AT, 9§ g1 T &
g AT-EH F1 AqAfSfAEr w1 ag

[ RAJYA SABHA]
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F FTAET FIA FTAT L AT =
HATHST FT 3@ F F 9 TG F1 q3AT
AR U 1 FE T @A B |
T9e § FE) ¥ fawrs |0 § | wEEd,
wR ey faarg a€r )

aroar frar &1 @ E, A AR g,
agr Arfqar g, AW F A9 qgAT F
fee adt wemfeat §, afHT 9 X T
IR G & R S orF a8 g0 98
NI Fq FG 1 T ATT T FT Tfeadr
g, T2 FEY U § 1+ T[T swrar
U= T A AT AT | <If there ts a God

he will be kind (o us.” § T =TEAT 3

fs wrare gw o Fare g, AT
FAT TEAH FT FTA F IO EATQ
AT 99 @ g7 AT Ty a9
AT § UYF FE qET I a9
T TET & AT TH AT F ATHST F e
5T eaEy gRn a1 fRR AT S e H
¥ 98 WAt F F@S 9% @ FH
fafeaea g sTod 7 S 3w araR fRU
T g, HEled, I7 q1al & fau gAEeH
& 3T W & IVa% YT CATA & qATHAA
7 ¥ F AqF GTEY T FeF T@AT ATRAT
g fF fradt-feat 1fw fra-fem s
F1 & 7% &) I St I T T W0
g oy wifEed oF 9 1 whiEeeat
TS TATZE ST FT 1972~73 F0 §
278 FUT 9T AT TH AL 250 HUS
g | 3T US fha<ed #1 545 T
71 30 9 510 FOS & | TEAR U2
FRMHTT FT 465 FUS a7 I 429
FUT & | IO gigdd 7 385 FUS
To AT AT 445 FUS o §, W(HA I
445 FUT T H 100 FUT To TG E AT
f T TAA R, TAET dATEAET
T 39 g, I frwra fear smw &t
385 FUT To & FWMT 345 FUT To
T S7AT &1 T ATHS ST WA TAFIAH
e U g, 97%F Ve AR T T
F ATE AT W F T F TET WIS
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2 fo=% #1207 3w &1 T Svaw, 9
el U FfY fawgd s @ @
g 39 yER ¥ fau F99 88 FAT ®o
115 FUT TT & FEEAT F &,
Y SUTRT AT q9E & AL AR
g I qg W Sux efRw GRS &
¥ET 13 FUT AT F7 FT {37 Wy
g 69FUST Y 56 FUT To F [T TAT
21 AERA, IART JEAT A(MEY, BT
arefaar & smawgswar & AT @Y
safafaet & sareTgFT ARy, AfFA
o fau an fear o g ? wieweew
FT AT FIA FT SV ATICAFAT & SHHT
FT FATE 7 AT 979 T F AT T
TQE TWE TE E IAH! N F FIAW
] 7 T TR e a5
gU? AT FIT AEAT T TS & | T
g #Y TE

AT | F A ST AW FT T
nea femmsit & S F&F, T@q Fo0 g
A R, A A qEgw 97, faerE wi
FEGSAT UT @ gl &, IEH! UdA T
FE HATEAT & | FGT AGT 8 | sAFHAT
F A/, A TOY F are | Ay S
F27 f gw o faer Qe A g, ST
TAFTH FLAT | AR 30 TAY FIET-
FIE FIIAT F FAT WA 9 AW
T ITHT T T SHATAT T | ATTFAT
71, faema #1, WiT wIww &, fFaw
wfedi & FAC T AT FAE I THE-
T T W @ fFy S g, 9w
TFA & {0 saae9r &7 81 |7 37 W
qraey FE ¢ #T AT T qIE T
FT qalg FA A ANT BT UFH @
ahd g °? SR AHA F qE-AT O
AT TR &1 OO & &9 | {93 Jrar
T I ATT gHY T 71 FO g
TET X HRA 9, TPRT FIETFHIAG FAAAT
F QA F T 715 ITT TG FAT
AT S0 ) F&T @ &, I8 howal
F1qET W E | 293 HUT T 7 7
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F T § AT AT | F ALT GHA 9T
gX 9T TE ¥ ST EF T FT GXHIT
FT AEIT TSV FGT ATRY | T HIA
&t saraT A% giaay &Y &, FI a1 FAar
Aam & fga & fAq gaeg w2y
SIgT ager 1 gfauret & A glaar w4
gRI ST @Y, ShaT &1 gRer av 98
g A WY Fedl JTEr g, 9@T 9% 90
FT FAT EX A T2 AR faars ag ar
g % T o= freewr gt 7 W 3
ST ST T, I AT AT W4;T |
AT F ATAET & 7S, AL &
TIEH q9(E I@T F1¢ a7 59 v foaqer
UFRGT AIF AT AAT &, AT fHAT W9
T | T TF GT STAT AT AL T H1hs
AR qF 9 § 1 W #T 3
qTE T2 g, WA BT AT WT AT
9% qEMT AT B, T AR ARy I
e FErs Tk g, famw Fror 2 fem
F HIT 40 Fo IfT = T | AR
FY FTAT TET & | THHT JET FT FHTA
qX g2’ R & wEs # fe
9T & fawe #1 FH9, 9F #1 F,
Ig 99 g TGN AT+ |G FT FHT
F a9 |

HATT qaAl (S gae g0 agiw)
Q9T 918 & a9 @ &, 99 W "
T wWE ..

Tlo WIS W : FgTUIT ST &7 dar
W foeT €T &\ A/ 99T AT AT
qar fHaq &7 omar &1 a1 AT emuw
AT F qed FT FeE sy fwam g7
ATTH T7 FUATHITFT G JX AT wHT
qqT AT FIT |

st Fo Wo WW: F &
AT H qed A TTE .

o WIE AEENT : F L F AY ST
71 @ag & W AT ..
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*ft Fo Ao AW : T A §1
fr =t i fosie F9@ &)

Tlo WIE W : T SV, Iq AW
i fstaar sret forse w3 & 99t @
e & @I @7 g | gafey oy o &
) amed @t s w9 q
ATE SIS AGT ABATE ST FASMT | ATTHT
Fadr ooy & F&EvE e}
T39 aFd € | o & faa & qar ==
% qfeqs §7ex gfrem & fau sawa
R T@Ey auee F@ & fag a9-
{9 a9 FCHTT HT A9 | Ig TR TN
I SO I FA T R B
 goEt 7 OF wgq g1 FHAT &, -
T AT aTd TEr WG ST gl |

st Fo Lo WM : IF Al THAT
BT T B

Mo WIE WEE: g, fawgen
R gaad FY R g g
R I TR o T F

st ad WA (fage) R W,
fr o ¥ a7 gX FH L& 2 g |

TMo WHE WETET : Fg IO F+lT FHgd
52 &, w9 MY & off g g o
FE g, # AE ST

FO@ F IAC S dAfedT FAE T,
T Fers TS § | wEd Frw afer
ST Y AT ded H ATIFET g ST
S IO ST O SATIHT F & FEAHTA
[ FYET AT 2, SAHT FAd Wl SATET
YWy | wfee® ¥ O dAfea F F
N ogd derd §)| wfed el ¥
i e Ao 9Bl TeEl §, a8
¥ SuTET OW-HS T & | gE-Aet
Y aTd =H GHA W FEAT dgr =gl
41 &t o S FT qHEAS & Al g
fr wfees & O AdfeRE & I
et el | F O A I
Y S ATEHY ¥ SR & g, Ol

[RAJYA SABHA}
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BT AFATAT ¥ SHT Ao T
w ey Gfus ol FAR aw, @
F Fal 9% qfoomH gRm o R
g oA T g ogm e aeieen
¥ AT, TH A9 T 8—10 Sfawq ¥ F7
FIAT FTA F AWEA AGT 2, 9T
ag @9 g & arg WY W o FE
f w8 7 Fe 5T A &, =w oar
Il AfeFR g R I g@q faaar
=g faee 31 § 3% =7 afuwe At
AT Gt &, Ffw o avg ¥ fawew
T FT A AFT T AW g, IqST 3@
gT 9T T 7 TEY 97 PRSI &, SAF
ISC a9 FT SAUHTT FATL ET H A0
HTTT |

FeT HIO Sfeew 1 a@ FE T |
fows a1 & &FT F1 foem & 9 |
freet gfaemg € w1 /Y 9 S
g 5 faoe ok one &9 e A
foroer a1 24 FUT To & FgewT oY,
ST T AT 19 FUT AT & | Ag deX
o Afeeq &1 arg g1 @Y g | GEd
T TAMTER H 53 FUS €0 § T HT
11 FT Fo FY TN T T § | GO
¥ 55 FUS ¥ 92T FL 51 FUT To
F< for @ | g IARIT R 26
FAT T 22 FAS To w7 f7ar war
FARAT ATH GFAS FATAA—T0T ST,
A G TG B, T FEC T RS
TATE |

sfY &o HITo MUIF : § AT YF @IF |
But [ know what 1s the worth of the statis-
tics that you are giving  They have to be
read 1n theirr proper prospective Don’t
think you are being very wise

¥ o9 S wifEy, Sed AET )

%t AFTEAIT qW : 7 T T&A ¥
FET, TOT ST & | §8 FIGH
AT KT AFAAT FH FF GHd § ACHT
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o fRgY w1 & A WA w1 E TR
a@d F faw s Al | »

5t &o Mo MW : WG T FaATH

AT IF @0 | AT FT AW P
2 AT INTE ) AT afgw A
TAR FHE TRl F gy TR
WIN ¥ A faewe §39 ¥ fag
T AT | TS 1T . .

s Fo ATTo TN : SET T
F A ag fe@ars a1 1 R A

¥ BT & 97 F¥ aIIER A, o ag 3w
FE TAT VAT, Tg gH A°0! aG §

g Ed g ! ~

(Interruption)

BTo m%qaa“r(: CiEd] TN AR,
ag dr 9@ 6T AT ATE 99 @) W
FT 99T AREIT N ATT I FH GEY IW
IR #T @ &, I9 A K S
T AT R g 2 R oam g
19 aq fame oft g7 9 )

(Interruption)

s Fo oo MW : T A & TR
wegfee § fagard 39 &)

(Interruption)

¥lo WIE REEIT : F 7 qAaT &7
FBT qE § Far g | o ge fRAe
I IAA TG § A9 S T {7 1R Sererar
2 (Inte;‘ruption) R WA ST g6 IV
Fdaem @T A 4§ TR SEE
T | 9 IR H=BT L § g a6
T Sfe

(Interruption)

SHRI MAHAVIR TYAGI : Sir, .I pro-
test against the behaviour of the .Mlnlster.
The Minister must be more dignified.

SHRI K. R. GANESH : 1 am.hearing
for the last for hours. When he is speak-
ing like that then I will also have to speak
{ike that.

13 MAR. 1973}
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SHRI MAHAVIR TYAGI : But why are
you shouting ? Being a Minister you must
be more dignified.

SHRI K. R. GANESH : I am not here
to hear everything that he says.

SHRI MAHAVIR TYAGI - No, you
should not say like that.

Tlo WI§ AFEAR: H9FT FqF
AT AT FRAEY & W A T T
45 g ST 19 FTY AT G g
A g W W A a A g

SHRI MAHAVIR TYAGI : The Minister
must know how to maintain dignity.

Tlo W WETER : g3 firae v #ix
FXFIHA T AT? AT 39 I § a1 T at
SHET A1 3T &1 g 1§ q) A9y
TR &1 2@ 2 |

(Interruption)

SHRI H N. BAHUGUNA : An inter-
ruption has to be taken in its true spirit.
Some interruptions do take place.

& v agnom o F feve 2 ar Fg
@ E

DR. BHAI MAHAVIR : “I know the

worth of what you are talking, I know the
worth of your statistics”,

SHRIH. N. BAHUGUNA : The honour-
able Member need not misunderstand him.
The honourable Member has enough worth.
But statistics do have no meaning some-
times.

DR. BHAI MAHAVIR : Please ask
your comrade also to behave like that.

SHRIH.N. BAHUGUNA : My comrade
is behaving all right.

SHRI K. R. GANESH : I have been
hearing speeches. This is not the first
speech. There have been speeches for the
last four hours. We have been hearing
them. But now the honourable Member
while speaking made some point to my
colleague here. On that this particular
discussion came. He is very touchy when
something is said about him. And when
he says something about us, we should sijt
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[Shrt K R. Ganesh]
and hsten quietly and there should be no
question of interrupting hum and that 1s his

right to speak. It 1s my responsibility to hear.

But he becomes very touchy, when some-
thing 15 said here, he too has to hear He
must also take 1t 1n (s right spirit

Tro WiE WETATT: A ST A A
T FF AW A1 AY @hT 9 § SR T

a9 @dey qEr & |
N

Y g0 TR0 WEAWT : TF FIE 4T
TE glEa # |

Mo WE wWETET: {A F AF &,
SR AT AT SHT @A T
2 | = e 1 1 AT A ST A A
ST ALY G, AfEA AT A Sy
T wUET HIET guE fET 0 R Jg
aTaTT &, d1 @ g aewar g fF #E
dar mex § fowa AT wiER g
Triga |

s Yo Ao FFIUWT @ L AW
TAE T A ANH, A1 AEAL I

(Interruption)

Lo W WEFET: I §B Fa
AT AT 3T e 7E | qara 2 fan

IuawrEae (s TR w@E) ¢ ¥
ST YAT HTHT AT T |

2lo W ﬂg‘[‘éﬁ'{:aﬂ%ﬂéﬂﬁa‘é
H R | S AT g, TEH 15 FUS
FuzFT 12 FUT TAGT F fear
¥\ Fa dadae Agzadd AT F fau
7 w0 & A FUT 79T F far o,
ersfen & fAg 53 U w0Q &
21 FAT Tl FT  fw@r wwr
s Tt F fr 59 w0
T ¥ 56 7O €0AT F foam &) |
S ¥ faq ot w9 w7 faar 2
afe FeT @ Sfeeq F R § I
¥ 3T IEF AR A 6 ATHS 3T AT

[RAJYA SABHA]

197374 192

| WEIE, GO UF SAATHE qiadT,
forad ooEee @, ooEee & fAg &
72-73 A GAT 4t 113.9 FAS
FTAZ 112 5 FUS F1 TE, FIATIEA
q2 768 1 74FQS gl M@, 9FdAF
T X AT 7 ¥ FWGIFC 6.7 TS
21 AT, G gEERO # 6 19 FUT
¥ 5.45 U8, FHME ITAIE,
M uFEIE qfaw, e SqAIne
FF 9T 2 FUC Y FF FLH 1 FUE
67 arE F faar w@y 81 37 a= H
7 FH 7 @ afe ag aw=AT I @
ff 3w & =T T gAIR A& § WX
qre Sfeeq & a1 w2 iy #
s wfafadts W F I R AR &,
SR ERCEE ALK EURC i F SR
qHA |

I #7 gyafad & At 7 T gw
FIE T TG FT gL MF & qqC AT
FT T ITAH FOA F IR A A0
T T AFS A ° UF qHG AT GES |
FEg qEt ¥ afgame ¥ wwy qrEl
F faqee & T S gEaTd T qvEed
q 9T R T 4T, 99E W § 9g@

E :

a sense /of urgency 1n the mmple-
mentation of drinking water programme so
that by the end of the Fourth Plan no
village should remamn without this basic
repuirement of human existence

ot AT @AW ¢ Tg TEH A
qg AT AT § |

TTo ATE WETAIR : I GHY FeAT T 1oAY
F FITET MAFT AT 3T &7 a7 o,
IfFT g™ TR 9 S9E dF O %
qg S T@THT § 98 T 8-

Every possible effort should be made

to provide facilities for at least 28,000
villages by April, 1974.
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FISAT FT A1 FeF 97 IGF A9 qreF IIE
T OIEF UF qI TE AU G
g9 € AT AW N7 O ® T
aifafas’ feem gewg g1 gan fear
S | qg gETL ARl F gEd g

st AEER @w 9y SeEeE A
TE FT 9T, I STHA F AT AT |

o WR agE@T  wfw qurr ¥
Y W TEAT H 9E q9reT 39 4 4%
FET 4T

All culuvable land available with the
Government will be distiibuted to the
fand-less labourers before the end of 1971

71 AT, 72AT HIX 73 F WY
a4 WEN 1T 7T T TF ave o a4
N AT E, ey 92 ¥ oAt oqfy
wTq fawet & @ifan & ag qaw §
wh oFE A feeere A A af g
TG WX T TF § A T 99 @
g v 9 41 7% § s faar
s £ fir fewiz e@9w anw afsredfe
SRAT AWt qF IR 2 9% ffy
FA F AT A 30 F19 9L AU FFaT
A W 2 F urAmHe $9E w1 F
o 5 Ava TR FT TSN 2 FT GHAT
frar mar 2 RN wwF AU 100 FUR
TN T AT G ONE N TH JE FT
AT 5 AT AWT FT UEATIHS 2N
a1 gz wfa3va & g Y fFar
9 5 @ AN FHT T A F TG
FY FAT AT, AfFA 37 AT 5 AV AT
F| TIMT T F @ A 100 FI
TqU T FT aT9 &1 ST TR, 5T gravy
# & 77 Ja1 g fF frad 9% s zfear
L F AaqER oF A4 g w9
F {7 SFTaT 7 g9 90 Nfge

i g¥e go agm: fAw aF
) ST ?

“

[ 13 MAR
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Tro WTE AFEI © THFeE A ¥
faT FWT 7 EITR TUU I fAUE ST
F ARy IAACEHE AMEC | I FAd |
5 A FAWT HT FTEH A F I
350 FAT U FT TAIETALT AT |
100 FT § H¥ gRIT ag g7 a9A TET
T ) TFT SiT AT G FT TTH
T AT AT

s AFER AT TGO AW FEA

i

N

At T=o QAo TGIWT : TH AT A%
| SfF 4 X A ST

Slo W& AETEIT : §W 4T 7ET A,
T ST FAT AFA & AT adT ZIFAC |

1178

IR (S W w/ETE) ¢ 9T
AETAAT FLH AHTA FC |

TTo W REWE : Awg AWl ST
4, AfeT oRTT ATT FAT qFA § AT AR
AT F7 AT AT A ALV ST HFAL

ow frormg & oA FET TE——
WA T AGY & FAIT qAT 3AAT AT AT
FTAR AT 2, fFg aa F FICO—
= F9E F WEW § AcE [FER F
fau 1% @M A 9X Ie@ A AdT
T Ty, SrfEa zaeT weaE s g 1R
afe sren-fasitar a8 v 7 919 T
F &t g gi =rEu, (IETEI, AR
TEQA FHY SATATT KT I ATAT AGCATY
TEIHT FT JETEA IO W FTE TS GAA
T g g M a9 g wreR-frae
HEY ®9 H T 97 W Fa eA-fat
g, Fq JAT HT A TAAT IWEA
Fv auud ? foww fadAr & ow 9w ¥
I[7 & AY FEAT A qqT47 A7 foF gW AT
fafa A &Y FL G 5 77 AT IGFT
F ArawdTAT wF HYT L9 F G FT
7@t A7 qeT 91 Wfawr ¥ L A £
25 71 g1 7 faedr F1 41T FF JMar
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[8To WS waTe7]
g fr—am? wfe arewr sruRTw &
FIHT FEd ¢ 58w g wieawT
AT AT A & | Afed qF g F
qIT WY qET H FIAGIAA  FVF NG
ATy & fa v g gy wwr o 2
TFATS, AR FET Y7 &g TE 2 | al
25 AT ¥ o47aY g AIET 4T 97 &,
amy gfar gw g g, zafau gw
FITEIEE FET & 1 25 A & AL
Tl SO fF gfam @ o o ae
T g, fR g FaEred a3
AR T # 17 WY W FWr F FEr
W | {53 2f|a, saarad e
AT T gHaT &7 Al & rel-TH
T F A G F FIAGIAT v
FETE!, Tg QCHIT &y Ared-fasraar
T FEAAT F FY G JTAT §° FH
A AIET STFA & AT KA AT 67§93
H T80 AT UZIRA, FILA-US AT
O FH T AT TSI F A A
T PRt Tt §, wg 7 ‘ez ¢ e
FE T8 9% F 9€ @IE |

1972-73 # fageit @graar 373.76
FUST 4T, 1973-74 399,61 #UT
£ 1 7g FEdT g AreH-fNRaT € 1 ERA-
TT A 9€ @l 8, AfFA  Aren-fAsar
WY 92 @7 & 1 ST UATF g9 oF @A
Y GBTE & ¢ A AT UMAE ATHT AT
FAT I, WA AEA ALy o o
AfFT FT AT 7 WY agrad gg g,
AT SIS A& AR | faew a9 A
AT 251.97 FUT g1 A1 TH 99
262-19 FUTE | A2 g M ag
g urg AT Wrag §, fET A aar
2 foF gw snmem-fAsiT 1 @ € S 3N
FT d7 38 FFA § MeA-frdzar greq
FIA FT | WGIT, TE ATT 7 7T G
D A, AU HTH dEr [ AT
Fifae %1 7% & 1 & 98 quAQy 7 feawy
gyar 29wy HifAe @ L, fRawy

[ RAJYA SABHA ]
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Pt EAR DI AN AN A i
ff g9 |9 F a8 W 3T (0 94
FTFFT | AT &7 g1 A2 72 F T
AT @ § I WA §Y gATT AFT gAR
TET & A W@, a7 FEe feg
sw=o! frafa 7@y 3

UFAGIE | T 1A Fl T% | A5GI07 {IGA
7 w1 O vFadE @ qgar ey | afww
TFRdIE " dem & fov FrIer #7197 w
ZT S &, SHHT AT EATA AT &4 &,
ag feaa FT 7 F07 FEAT F A
afefeafa Garegs, agr F3armafa sy @@y
FWAE FW A T AT MG I
FITGFT F qET T FT Arfaar fqg
ax @ & fx fresr 3, aamaadl #1 3
qU AT & qET AAT F T4 Al
7-8 q4 F AT g IAHT ANTT 9 fa=1T
FT R &, ANZ FX W [FFAE,
Geargsrdy A2, g TG FAL
feafar 97 ar o7 T AC-75T & FE
g9 arefawdiar ¥ IUT 9sf  Irad
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SHRI H. M TRIVEDI (Gujarat) Sir,
with all the heat thit has been generated,
1 wonder whether a quiet soul like me 1s
going to be lListened to However, before
1 come to the Budget, I would like to refer
to a veiy important subject, which has crop-
ped up only lately and that 1s the external
value of the rupee In 1966, we voluntarily
devalued the rupee by 5739 Since
this was done under 1ntcrnational pressure,
devaluation acquired a bad political odour
The Finance Mimistry however, has con-
sistently desired to fix a realistic value of
the rupee and 1n fact, since 1966 1t would
appear that, although unannounced there
has been a process of practical devaluation
of the 1upee by 20 per cent In August,
1971, the US A suspended convertibility
of the dollar It was clear that all major
currenctes would float upwards against
the dollar Indian then chose to link the
rupee to the dollar on the specious plea
that Government f{ivoured fixed panty
which gave a constant value 1n  terms of
gold Subsequently in  December, 1971,
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the monetary crisis was resolved by the
Smuithsoman Agreement which fixed new
currency patities India  then changed
horses and Iinked the 1upee to the pound—
not the old pound which was worth Rs 18
but the last value of the floated pound
which was Rs 18 966 The rupee was n
effect devalued by 54 per cent At that
time the practice of expressing the value of
the 1upee mn terms of gold was abandoned
In  June 1972, the pound sterhing
was agam floated It was obvious that it
would float downwards The Government
then chose to retain the pound-rupee hnk
so that the jupee would float downwards
In domg, so, 1t abandoned its declared
preference for fixed parities and ticd the
rupee to the only major currency which
was afloat [n effect 1t 1s clear that the
net effect of these three events has been to
devalue the i1upee by nearly 20 per cent
This 15 clear irom the fact that the dollar
which used to be worth Rs 7 50 in early
1971  now worth Rs 7 6} of the devalued
dollar

We aie now faced with another currency
crisis with the joint float by the EEC except
the pound agamst the dollar I have re-
ferred to this subject because I would like
to make a suggestion It has been suggested
that the hink between the rupee and the
pound should be abolished T am afiaid
this 15 casier said than done As far as
India is concerned, the pound happens to
be the only currency 1n which we will have
suffictent  reserves to use as the inter-
vention currency for settlement of our in-
ternational transactions 1t has, however,
surprised me that the Reserve Bank has
been unwilling to use the 2 ] per cent band
on either side of Rs 18 80 which Govern-
ment had peimitted This monetary crists
will continue I doubt whether any common
action by dei.loping countries as a group
in this situation 1s possible To protect
our own interests we are left with only two.
alternatives (1) to operate a dual exch-
ange rate svstem 1f we can competently
manage 1t, thit 1s, mainly to protect the in-
trinsic value of owr brlateral rupee tiade
or (2) to opetate a rupee floating 1 sympathy
with the pound but with an operative band
on either side such as has been thought of

Coming to the Budget proper I trust the
hon Mimister will not mind my drawing
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attention to some dlSt:lrblng features It
appears that of the total receipts both on
revenue and capital account m 1973 74
of something like Rs 7300 crores,
Rs 3,000 crores 1n both accounts are civil
expenditure, Defence  expenditure 1s
Rs 1,600 crores, leaving in effect, Rs 2,700
crores for what may be cailed, essentially
development expenditure The surplus on
tevenue account 15 down t(o mere
Rs 37 crores in 1972-73 For 1973-74 1t 1s
only 79 crores of rupees The capital de-
ficat 1n 1973-74 1s anticipated at Rs 414
crores  after much larger gross market
borrowings of Rs 880 crores against
Rs 770 crores in 1972-73 The obliteration of
distinction between revenue and capital
receipts and expenditure side has led to
the disastrous consequence of taking the
Iid of control on 1evenue expenditure
of non-development character Resources
raised by taxation are indiscriminately
used for either revenue or capital The
budgetary distinction 1s how no more than
a formality of classification by budget heads
The 1nevitable corollary 1s that even de-
ficit financing s raised, deficit finance 1e
sources raised by defict financing are also
used for non-developmental expenditure

The most impottant sector 1n terms of
its budgetary implications on our echnomy
s agricultme  What s happerung 1n
this sphete ? There are essentially fow
main  aspects as far as agrcullure s
concerned—production, procurement, dis-
trbution and prices On the production
tront after series of good harvests we
are unfortunately faced with a drought
The green revolution has touched only
wheat Theie has not been any break-
through in rice or other coarse grains For
fifteen years now the ptoduction of
pulses and otlseed has remained stagnant
The green revolution has touched only some
States  Its benefits have not spread widely
There 1~ no break-through 1n jute and only
4 mnor break-through n cottdn  With
one major failute of rains and production
the entire economy goes out of gear while
the settlement of several inter-State river
disputes has been pending for over fifteen
years One can only pray that the coming
rab1 and khanif crops will yleld more  What
1s the picture on the side of procurement,
Agunst a  procurement target of four
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mullion tonnes, hardly 2 3 nullion tonnes will
probably be procured In coarse grains,
out of a total production of something
like 16 to 17 million tonnes, only 150,000
tonnes will probably be procured Sn,
in the middle 60s procurement was Sus-
tained by a compulsory levy of grams on
holdings above a certain siz¢ The sug-
goestion to bring bach the producer-levy
has been repeatedly made but the Agricul-
ture Mimistiv continues merely to exhort
the States for efficient procutement The
question of reimposing the producer-levy has
been side-tracked With an overall stock
of something ke 5 mutlion to 6 million tons
procured and 2 mulhon tons of import,
even a partial faillwe of the monsoon can
lead to grievous consequences  Even
when we had a 9 milion tons stock the
Government Is unable to exercise a stabilis-
ing influence on prices It could have don:
so if 1t had not haphazaidly released stocks
to be taken up by traders and merchants
for hoaiding No stringent action was
taken agawnst hoarding The availability
now 1n the free market of food at fancy
prices 15 indicative of this phenomenon

On the distribution fiont, the system
has already shown signs of stress 1n the
recent past It has occasionally broken
down 1n pockets The increase in the off-
take flom the public distribution system
from 7 | million tons 1n January-November
1971 to 96 nullion tons i January-Nov-
embet 1972 1s accounted for by traders and
rch faimers with holding stocks fiom the
market and not from the success of the
distribution  system The takeover of
wholesale trad. 1n grains, while a
welcome measurd would se1ve
the purpose only 1f the machinery
for implementation v fully geared
and the surplus States play the game
it s contincd only to marketed surplus and
not maiketable surplus, which immediately
gets ielated to price And finally, what
1s the situation on the price front? The
failure last autumn to adjust the procure-
ment price of wheat as tecommended by
the Agnicultural Prices Commmussion indi-
cates what is i store n the future when
production 1s Jower and the base-level of
prices itselt 15 higher The Econom
Survey tells us that the prices of foodgrains
can be controlled only if procurement prices
are contiolled and 1ssue price s raised Is
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there any possibility of either of these wise
dictums being implemented ? With food-
grain prices having already risen by 16 1
per cent in the current year. within anxiety
to acquite at least a workable emergency
stock, with surplus States and rich farmers
demanding then price. the net result is likely
to be a further increase in foodgrain prices
The subsidy to the Food Coiporation was
raised 1n 1972-73 from Rs. 100 crores to
Rs.117 crores revised and is placed at Rs. 130
crores in 1973-74 In fact it may end up at
a much higher figure. Viewed overall
the picture on the foodgrain front demon-
strates a lack of political will and courageous
cxercise of political power  Even if the
rural elite continues to be significant
political power base of the party. there
i1s no reason why we should not be able to
cajole or pressurise it rather than be led by
the nose by it.

The second aspect 1 would like to touch
upon is the Plan outlay. It is stated that
taking the Central Plan and State Plans
together, the Plan outlay in 1973-74 is
Rs. 4,356 crores against Rs, 4,011 crores
in the current year. It is also stated that
the Plan provision in the Budget of 1973-74
taking Central and Union Territories as
well as Central assistance to State Plans
1s Rs. 2,844 crores against Rs. 2,624 crores
in 1972-73. These figures have been accep-
ted by several speakers without questioning
and they have been hailed On the face of
it, they seem to indicate an increase. A
much closer analysis of the Budget figures
indicates that the allocation for specific
programmes for social justice is only
Rs. 125 crores for 1973-74, the same as in the
current year. Adjusted for price rise, it
represents a reduction in real terms. A
separate allocation of Rs. 100 ciores has
been suggested for creation of half a million
tobs and Rs. 150 crores have been allotted
for advance action on the Fifth Plan It is
not clear 1in which sectors this 1s to be spent
1t is also not clear as to what is to happen
to the many Fourth Plan programmes
which are now incomplete Mr. Vice-
Chairman, the fact is that the Central Plan
outlay including Central Plan plus Central
assistance for State and Union Territories
as a proportion of the total revenue and capi-
tal receipts of the Central Government will,
in fact, decline from about 40 per cent m

" 1969-70, the first year of the Fourth Plan,
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to 38 per cent 1n the last year of the Fourth
Plan. Excluding the Rs. 100 crores for em-
ployment gencration and Rs. 150 crores for
advance action the outlay in the Central
Plan in 1973-74 is Rs. 1,674 crores compared
to Rs. 1,787 crores in the current year,
acut of about 7 percent. The allocation for
power, industry, minerals and transport
is Rs. 1,054 crores compared to Rs. 1,098
crores in 1972-73. The proposed invest-
ment in 1973-74 in four major Ministres,
namely Heavy Industry, [ndustrial Develop-
ment, Petroleum and Chemicals and Steel
aand Mines, is Rs. 488 crores only compared
to the revised estimate of Rs. 602 crores
for 1972-73, a decline of practically 20 per
cent. The aliocation to the shipping De-
velopment Fund is placed at Rs. 61'14
crores against Rs. 45°50 crores revised for
1972-73. This additional allotment does
not even take care the rise in prices of
ships between the two years. 1In fact, with
this allotment the tonnage acquired in
1973-74 will be less than that acquired in
1972-73. It seems to me, Mr Vice-Chair-
man, that the Plan outlay in the last year
of the Fourth Plan does not constitute a

very happy augury for the start of the Fifth
Five Year Plan,

Sir, the Finance Minister has stated
that he gives the highest priority to contain-
ment of inflationary pressures. Let us
examine the budgetary figures. The deficit
of Rs 550 crores in the revised estimates
does not show the real inflationary impact
of Government expenditure. Repayments
by parties other than the States and Union
Territories were Rs. 530 crores revised
against a provision of Rs. 269 crares in the
Budget of 1972-73. In other words it
yielded something like Rs. 190 crores from
parties other than States and Union Terri-
tories. Rs. 200 crores of commerciai
bank finances were funnelled in via the Food
Corporation. A more reliable index than
the budgetaiy deficit of the inflaticnary
pressurcs operating 1n the economy is the
expansion ol net bank credit to Govern-
ment. Sir, 1t has been repeatedly stated
that 1971-72 was as extraordinary year with
influx of refugees and war with Pakistan.
This 1 think is dominantly true but that
does not explain the whole truth. The
aggregate money supply and total monetary
resources wcie bulging continuously for
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three years from 1969-70 to 1971-72 when
the rate of growth of real national income
was dechning Taking the three years
together the money supply with the public
and the total monetary resources rose by
40 per cent and 48 per cent respectively.
In the same pertod national mcome at
1960-61 prices rose by only 13 per cent and
the per capita income by only 6 per cent
During the current financial year up to
February 9, expansion 1n money supply
with the public 1s Rs 786 crores against
Rs. 722 crores mn the corresponding period
of 1971-72. The unprecedented growth of
net bank credit to Government which was
Rs 973 1n 1971-72 1s surpassed 1n the current
year where the net bank credit to Govern-
ment 15 Rs 1,209 crores Even Reserve
Bank credit 1in 1972-73 1s Rs 671 crores
compared to Rs 493 crores in 1971-72
Mr Vice-Charrman, I am afraid we have
completed a rather vicious circle of Reserve
Bank credit to Government, surfeit of
hquidity with commercial banks, relatively
slack demand for bank credit from the com-
mercial sector, with Government mopping
up hquidity by borrowing from commercial
banks and finally commercial  banks
m turn unloading Government securi-
ties on to the Reserve Bank  What
18 the effect of this mode ot finan-
cng ? Tt has led to a substantial rise in
prices which 1s already too well-known for
me to narrate. Is this trend likely to be
arrested * Idoubtit Furstly, the proposed
excise levies would lead to a sympathetic
rise 1 prices of goods not subjected to
excise  Secondly, deficit financing will
play its role Thirdly, the wholesale'trade
mn foodgramns will require a considerable
expansion of bank credit The only slender
hope seems to be a good harvest, a reason-
ably good distribution system and 1ndus-
trial production mamtaming the 7 to 8
per cent growth If these things happen,
the 115¢ may then be confined to 6 to 8 per
cent The projection by Government
spokesman of @4 per cent 1s wholly un-
realisic T would now like to touch upon
the subject of Centre-State financial rela-
ttons The current year’s account of the
Central Government were upset by having
to provide to the States Rs, 150 crores for
munor 1rigation under the emergency pro-
gramme and Rs 220 crores i place of
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Rs 75 crores for natural calamittes  Then,
there was a fuither assistance for closing
the non-Plan gaps In spite of the Centre’s
effort to bridge the non-Plan gaps of certain

I ..States, the overdrafts of the States continued

to rise  They were cleared by “wavs and
means advance,” of which only a small
portion has been cleared But the recovery
of the balance Rs 421 crores has been
transferred as a deficit to the Centre  There
1 a continued pressure for subventtons
from the Centre to meet not development
but non-Plan expenditure Several States
have already presented therr Budgets
Something ltke Rs 250 crores deficit
Budgets have been presented by the different
States None of them has made any
effort at further resource mobihsation
With the appomntment of the Sixth Finance
Commusston, all of them are engaged
evolving sophisticated arguments for a
parochial purswt of increased subventions
from the Centre and altering the foimula
for Cential assistance  Sir, this 15 another
llustration of a lack of political will on the
part of the Centre

Practically for half a century thete has
been no mnovation mm our tax system
Revenues come from customs, exclse, 1ncome
and corporate taxation Even within the
taxation system there are no innovations
1t 1s commonly suggested that the limuts
have been reached One may o: may not
subscribe to this view The several spgges-
tions of the Wanchoo Comnuttee diserve
full consideration

The present flat rates of 1ncome-tax,
seemungly progressive 1n 1ncidence as a
table, are, in fact, slowly transferring
the fixed mcome groups in the nuddle-
classes to the lower muddle-classes and the
lower mmddle-class into the poor Fiscal
policies appear to favour the old uppc
class way of life and penalise the middie-
class and the fixed income groups  Raw
Silk yields nothing to the excise collector,
but art silk fabrics are hable toduty The
1ich can have carpets and mahagony n then
homes, but lincleum, plastics and plywood
are subjected to duty Su, tax exempt
educational allowances and medical ¢xpen-
ses are better than the provident fund and
hfe 1nsurance inducements offered in the
Budget
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The Finance Minister has suggested
stiffer 1ates of income and wealth taxes
for Hindu undivided famiies having one
or more members with independent incomes
exceeding the exemption limit  The Wan-
<hoo Commuttee has clearly stated that the
Hindu undivided family s really a device
for avouding taxation The smmple and
straighttorward solution of abolishing the
Hindu undivided family as a umt of asses-
sment and the adoption of the nuclear
tamuly hinted at by the Prime Mimister 1n
the Budget of 1970-71 has not been adopted
] wish 1t was adopted The Raj Com-
mittee also favoured this amendment
It seems to me that this amendment will be
neutralised by Hindu undivided familics
bemng further divided and sub-dinided into
smaller units

Sir the magor recommendation of the
Raj Commuttee was the agricultural holdings
tax and not the partial integration of agri-
cultural and non-agricultural mcomes tor
taxation Inspired reports were published
suggesting that the agricultural holdings
iax was not practicable 1 can only hope
that this major recommendation has not
been sidetracked It was previously argued
that there was difficulty in taxation of agri-
cultural income because 1t required a con-
stitutional amendment The Raj; Com-
mittee’s recommendatton does not require
such an amendment The assessment of
rateable value of the agricultural holding 1s
only a step further to the inquiry which s
necessary for implementing even the land
cailing legislation  Without this  source
of revenue n the future, the Plan resources
cannot be iaised We can only hope
that the proposed Taxation Laws (Amend-
ment) Bill will take caie of this suggestion

The further set of concessions to industry
for going to the backward areas are not
Iikely to work The existing concessions
have not been availed of, and are, 1n fact,
abused We are already told by the in-
dustry that the new concessions are not
enough untill the Government provides the
entire 1nfra-structure simular to developed
areas There is Iittle doubt that the private
sector industry will not go to the backward
areas except on the basis of a coercive
industrial licensing policy So long as the
industry 1s allowed to be established without
restraint in develop areas without counter-
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part investment i the backward areas,
the backwaid areas will remamn undevelo-

ped

Sir, the Finance Minister has givent an
indication that as a substitute for develop-
ment rebate an imitial depreciation allowance
of 20 per ccnt 1s miended to  be given for
selected 1ndustries for plant and machinery
acquired after May, 1974 In this parti-
cular case, I would like to refer to one
particular ndustry, shipping, of which 1
have ntimate knowledge Let me state
rightaway that the proposed concession s
entirely 1nadequate as far as shipping 18
concerned The Finance Miunister has
indicated hat the concession s to be spelt
out 1n separate legislation I hope that ke
will then adopt the unanimous recommed-
dation of the statutory National Shipping
Board permitting to shipping depreciation
on replacement cost Or frce depreciation
to the extent to which profits in a particular
year peroit  Except on that basis the target
and tonnage in the Filth Plan will be en-
tirelv unattamable

Sir, in conclusion, 1 would not want to
attempt a defimtion of soctalism But let
us admut that we are not engaged yet in
altering the basi. property relationships 1n
society or controlling the means of produc-
ton But even to the extent to which we
wish to ncrease the marginal consumption
of the poor 1 suggest that control on prices
and control on inflatton are 4 must in the

coming year

st sz aroaw wsw (fa@w)
IqqTEAE A, ST a9 AT TH FEA
% amy wa e T @, IR SR
air%rgqﬁz?rqa"r%magagﬁ
wifge fem & ot AW & QAT FI
T FE | wE A RN IEH
FaeTaT fF a1 91 gEr aST IED T
St fargeara & wreTd AE g%, W WA
FTOT A g7 feafy wIw gW AR A
WA 0% WY g1 AW A A qgd
A9 g7 TE ¥ AT AT AEWE FA TR
ST AT T qEATE B S8 gL fFA
MU AR AU IRW AT FO T
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@ §, 36 @I a1 9@ ¥ T AT
4, §& 7% TH O N IEE SN
ME & IqF AU o TS fear
AT & 1 AP e AvRET AT S 3w
F qIA §, ag shewH &1 & | Sfpfae
AT ENT A gweE BN et
9 9T SFIT WAY Acerd &9 @) Smu
A oTHaIE oW @ Fu aw
STUAT | AEr FW OIH AW W gHr
T &1 UF A%F a1 WS fEaAr
T AL a7 IFAT A T, q@qd
AE WA AOATE FU ALAT MAT 2 AT
Tz 7 Efwfae wreafer fear m @
A TH a9 ¥ AW | a8 aw=® 2y
TE & | 99 qTEANE FT w0 fad , TR
TR A F FF THAT g R T AT AWy
TERHAT FT ST ¢ AT § 4 517 5 1961
¥ 100 93T AT, I q& FIF 1972
137 @ W | "R #r ey
FT W 19.5 9 TAT | JA WY
25.1 ¥ T | AW FT 38. 5
T A | 9 TFETE FT 20 5 @ AT
e faer S e ¥ whe ey
YA TRIT H WA § I AT oy
F AN TAT AW IT @ o F qOE
o AT FY 3T Fox 2w AT F WAMAT
ST |

foz v safigas FFeT T OW-
TedT §F2T, TWT FT IAEA ST #9
T ST T | SEET AT A gaT
& gm@ T ey o away W
BT = 1€ I WA 9TF 1969
H7 19WZ 94T a8 1970 F 4 8
T W T AW 1971 F 2 9
9YEHE @ TE AT 1972 § I97 oy w9
TE AT UEA T AT grEd g8
fom 3w 2 5 wfqwoe s gfy a9
TEJ T & IHH AL TRATHF T 7
BV &Y FAT JHFT AAVTSAT &Y qFAT L A WAY
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Wifd TWH&AT I AqwAT ) IH 9T SR
HEATE FUT AT AT I AT HY AN
F1 faar 6 & rar 2 a8 W sl
wrfa gw=T AT AT B

T AW F TAT F LA AT FS AR
T § SEy Wew awar € oew Aw
T A W 20 FAR FIAT I G ofq
g qiftes g F faee & F1or
g ST F 1 10 ATIHY § 4 AqTIHT AN
g o #Y Agrard oTAeHT W|WE A 15
%o W7 WP F 24 wo ZrN T fagre
AR o dro AT famr F3& 7 F1
¥AT TAT FgA & o1 6 40 9@ F
IFET TOT AT § 6T S 100 AT
ferar s iy fagre ot Zo dvo & TH
O w7 gfaeE wEr 30 vEE &1
UF UF Ted F1 T 9w A g€ar |
Y T FY gEr 64,7 Sawa g1
ywmEs ¥ 57 4 wiAwa 2, Annae
¥ 52 9 wiawd g sz fagix & 49. 4
wfawa &1 w1 feafeaa 7 ag graa
g f& o @t $79 ary Y § SAA
1 FAE fFaT aAMT F | 10 TEe
gifegs Tt & S OF UHS ¥ N F9 2
S fF JudFHT & 5 qTET T @A FEH
arer rEHY g A wfq eewy 9T 42 &Y
(AT IUF FT § AR fegeam 7 S
73 9z ThFTAIH XG7 FH g 9€
80 STH7 &1 fa% Iuar FT qFATE |

fa< gaT agr 9T FY grea a7 A fw
T F 27 ARH F TS GTET AT
T H AT T E ITT q2 6 FIAUs "I
g s FT e F AWM O qAFE & &
ATTF &7 AJT T | TEGE FY AT 7 AT
aaE fHar war av 3w @y 5 9wy 9
5TIE A A 42 8 fas U ey
# fau 25 e v weim & 1 o St
7 1 w4 St § FrEY oF 9 77
a8 40¥FIITANZ GIAT &1 3H AvF w7
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AT I AT AR IA T FMAAF
dAwEz 57 R0 % graT & & 99 AR
A 99 70 7 977 9' a1 qF R
g 99 1 a2 Adw fAswar g fF o
At T 2w 4 awEE 2w JEy gf €
WS & S § TN 30§ PHaar o4
qIGL AT AT, AT ot I A & &
§7 g7 9% g gar 2, afew 9 wgw
¥ FEr wfur = qar 4 ux fFAE
g9 F Y N {57 § 7AW g3 5 600
FUT & Fg QT €947 A2 oF WA
# fagw F=7 ST 2 3w guay g o
EATYT YA oT ®T AT fEEAT 1947
§ AET AT a7 IF § FEY savar fgear
T Tag |41 ¢ 397 § 78T AT Wr 8!
q o= fovar 91 fas &y o & amd
TG FTOF FETH AT SFIA FgT
a7 % 38 39 IR A I g #4903
# ATz % =7 gz ¥ fawfaw 7 ag
B FTE T FAATIT | 1947 F AT
TYAT (4T ) FTEIHT AT AAT ST 97,
ST AE A ATIAFA {HAAT FgT T
g % BRI AT W T T ATTIW T
ATEF THH FT 98 &9 ar fgear
I g WAl ST FAATE | 1963 T AHT
1972 % 1 HEME g% g a® awrA
FF 40 T8z F fgmma § gAL I A
g% & @fFa fergram @ 78 wgmE 80
sfama 271 Tt § &% @ &7 9 9N
& 3% wEt agd saa &, 4y F-
w07 95 Tfama gt vdfr 31 1924 %0
T 57 19 § §ifa99 frar qar & =
AT F fou FX q Fe g wsqy F
Tee 4 f9aTr a8 810 FUT FY EFF
g o7 afmm 2feds & faw 110
FAT FT 7HA § T [ATTHT 2844
FIT 2T F A F7 I T8 2 | TAST
¥ o oY eorer TR FT F A A
T g 98 § TETGAET AT ALNGT HT HATE
¥ foro o sfew, amrfas T &
fag @1 FB FEFY A W NI § q-
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THYFTT F | IT R Toal ¥ fag Oww
AR FT FTAFA g THAT F1 AT
F F© FAT &, Wrifir FwafEr
# fau gomfss ger % fau, anio
IR FT Fqremg 2, fafad &%
afafe-a aF~T F fae favrg T_RWMT
FT HEET NI AfEAATFT A
TEr # 97 a4y ¥ fag woat & feu
SHIT FY waedr, wEr § seqfa srfz
F fT 125 FY° 9T TF G 2| IEHF
HATAT 518 FIT AT 9faAF ZZTALH
HIA MAARZ F & IAH( TEIAA FIT
g1 519 F99T TqF AT § T8 N wrE
fear aar g sy A & faw ) 39 avg
¥ 39 *97 9% 99 V2T foH9 g7
AT TAAH FT qFA |

¥ A ATAH AZ A FCA ATEAT
g fo 5@ 3o & S T A & qE@E
FT FIA E. AT THFT FIW A6 T
&7 fF ey wran § fF @A #Ags |
FET FTI & AT gE A FTOrE ! AT
Z% gawy g & fag @@y s a8 2
FaifE zav [T FF &1 GIEe gE AT
ag 108 fafaam =g AfF 3EF aTE 104
fafaas zg 2% ot @7z 7 AT 100
fafera zq gg sa% @1z 7 91 0 FFo
TAT 9T A WA AT ACEILH qIEH 47,
fex oY fam T ¥ AW wrE TEET
FAT FIT ZAT | TAFTOF FII AT TZ
2 fr T3 7 Iga THTL 24T AT gAT
FW ag § % @ &1 ded F fan
FETET & 1 AR HA AifEn a2
FITE 1 § FIH ALY FAr A4 P we
A% T FAT AR FLAT oAV IAFT AT HTI
g1 afs-Sram w7 FERERIAT &
wfed dar frar sar ar £ @@ a@r
q v famrer wrar 47 at 39 fAwe
FTF I AN F AT A, FATARH
o & s ®, g TEt & i @y
qEEAT ST A7 afew FE R H

\
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afvar & #gr w@r ST 9t w77
AT ¥ AFATEE 3T At AR
FriT 47 v T qeE ¥ H A AATH
SAHT T FIAT AT | FT fgegrarT &
TSfa & =T 741 Taar ge A St
& 1% ST qATHETETE F ) THFT HTA
1 AT ST wET o7l § ag a4
it q9ET UER FT @ F A el
KISEUN I Gl e R i Gl L
AT AT @AY F 3EY F FEa #oIqAan
BT T g, AT AL FEIE F5@ 0
A W efrfae wrEafar 2w 2, ddr
TR T F79 F foag agr o da
FIAT 93T 2 AfFT T FQ7 F7 e S
TEEl & A1 39 TH A1 sqATH FRAT Svar
39 3A9H F I 7 I FaE =S
@ FATFTT aur odr &7 Fa%
TEY WT A 1Y 757 3fEw gem o
frar St 2 sfeq qgroy SFa@ w9
At #71 wiwy fear svar & fF e
T T gA AW FT AT 2F AL
7 34T g1 WY g2 AT § 9 gEy
AT ST A7FET 91T & 77 ¥ oAy HTA
FAr F forg 39 QST T LW FIAT
21 qG UF ToIT w07 2 g aeg H
ferra@ & o 2ot mEmS Y W 2
A forady fF i) &1T 7 e T EY
W@l g
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=
Q

DR M R VYAS (Maharashtra) Mr
Vice-Chairman, the world over any Finance
Mimster has always an uneviable J0b
padarticularly that of one who, as in our
country, has to draw from very httle but
has many mouths to feed On the floor of
this House there have been several criticisms
Some have felt that what they are going to
et 1s too little  Some feel that the taxation
nhould be higher Some feel that the
taxation should be lower The reacons
vary Some feel aggrieved on behalf of a
section of the community and some for a
section of the country Everyone 1s nght
front his o1 her angle But the hon Finance
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Minuster has to be just and tiy his bast te
meet all the different demands The hon
Finance Minister deserves special congratu-
lations that n spite of stringency and hard-
ship he has been able to accommodate a
substantial ncrease in the budget for our
defence which you know 1s a very important
and vital matter However, as the hon
Finance Mmister himself has said in his
speech, budgeting 1n India 1s not merely a
question of equating incomes with expenses
There should be a proper perspective
But when you consider these words, you
come to feel that the Finance Minister has
not done justice to the aims that he has
himself outlined As one of the speakers
before me mentioned the traditions and
track of our budgeting have been more
or less the same during the last two decades
1 venture to say that it has remained almost
unchanged since the time of Sn Jeremy
Raisman, who presented his budget almost
40 years back in this very House Only
you find words and slogans of social
equations, sociahsts goal, weaker sections,
balanced growth, etc All these phrases
have cropped up though the overall
picture 15 that we are making headway 1n

“opposite direction

We find that after 25 years of budgeting
as an independent nation, Messrs Drought
and allied agencies are still the managing
agents of owr budgeting  Stll they dominate
our economic life and every time there
1s a drought of severe nature, entire the
budgeting gets unbalanced 1 think thwe
is not a very satisfactory state of affairs
What are we tiying to do? I am afraid
we are making a socialist budget with
a capitabst frame In other words, we are
ttying to fit a square peg mn a round hole
What else can we say who when we see that
since 1961 our wholesale prices have mn-
creased by 150 per cent 1n respect of food-
stuff and by 120 per cent for all commodities
put together ? Since 1961 our net per capita
mncome has increased only by 14 per cent
At the same time our budget has giown by
400 per cent The per capita consumption
of cereals has gone down from431 grammes
per head to 478 grammes and sumilarly
cloth consumption has remained more or
less static  These are only a few 1nstances
Many more have already been cted by
speakers before me T would not therefore
make a rep.ated attack on the same ground
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However, I would all the same like to say
that through our Plans we have not produced
resuit which we have desired and this
budget 1s the biggest culput  To say it 1n
crude terms, what our Plans strive for,
our budget has destroyed That 15 what

has been happemng for the last twenty
years
In this context, let us see what are

the objectives that are outlined by our
Fifth Plan I would read some of the
extracts Regarding financial 1esources
the Plan Approach paper says

Dehat financing would be kept down
to the level at which the consequential
mcrease in money supply with the public
will not excced the level of the economv

Again on page 50 of the same Plan Paper
we have another very important statement
on prices, wages and mcomes [t says

Inflation 15 inconsistent with the objec-
tives and stiategy of the Fifth Plan

Reading the same Plan Jdocument we
find another very important statement and
namely the statement of the position of
the growth of population 1n our economy
1t says, The high rate of growth of popula-
fion constitutes an important constraint
on progress towards removal of poverty”
These very words are greatly euphemtstic
and yet they are very strong in thewr own
implications and if you look at these words
and if you look at the Budget, you will
find that there i1s a big discrepancy 1n what
we are trying to achieve and what our Budget
1s actually striving to do

Now, Sir, what are the handicaps of our
economy todav’ One s the black money
and other 15 the accumulation of gold
in private hands  These are the two things
which seem to escape the attention of our
Finance Ministers time and again. Now
et us examine the Budget in the Su
Iight of these two factors

Conceding that & heavier taxation on
cigarettes and some of the luxury items may
not contribute towards inflation, there can
be no doubt that the increase n the duties,
on mports, which principally form the

[13
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basis of our production, and  the
simultaneous 1ncrease of our excise duty
on steel, coppei and 1ron are bound to raise
the price level in the country in the course
of the next few months This nise in the
structure of prices will get an added impetus
by the higher {reight rates imposed by the
tallways Even the higher duty on petrol
will be passed on the consumer or to the
Government as a sizeable number of vehicle
using petrol are owned by firms and com-
panies or by persons who can pay because
all these expenses will be on their expense
account, which is borne partly from their 1n-
come-tax returns Therefore quite indepen-
dent of the impact of any deficit financing—
1 am not referting just now to any dehcit
financing—that may arse these levies will
add 59, increase in the prices in the course
of the next twelve months  Higher govern-
ment spending on reltef measures and on
measures for unemployment relief schemes
and such other measures will again push
up the prices | would, therefore, not be
surprised 1f the price rise again this year
will be to the extent of 74 to 8°, at the
mintmum  If there 15 higher spending
than anticipated then the rise in price
may be upto 109, Now, this 1s a sort of
self-generating inflation as such, Our
Plans say that there should be no inflation
But we have a budgeting system, which by
ttself brings advance information about the
inflation that 1s hikely to arse  Now, Sir,
this sort of inflation 1s inevitable in a kind
of Budget, like ours, which relies on ramsing
capital in a genetal way by taxation Now,
the index number of the Net National
Product has increased since 1960-61 from
100 to 257 at the current prices while the
Budget levies have increased at double
the speed It means that whatever you
produce you add a rupee value to 1t In
that case, how can 3you prevent inflation
from anising 1f you are adding values to
what you have produced already? Ths
means that we arc raising resources for our
plans by added values, namely, taxation,
levies, etc and not by corresponding amount
of savings That 1s why I maintain that
our entire approach to budgeting 1s con-
trary to the aims of our planning and that
15> also the reason why our net growth rate
has been so low

Si, tn our Budget we must distinguish
between resources for the government

'
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expenditure and expenditure on deve-
lopment  accounts I firmly beheve
that 1n order to achieve our overall objec-
tives, taxation should be mainly for this
purpose of meeting government expendituie
and only means other than taxation should
be adopted for rasing the resources for
planned development Of course, partly this
1s being done and 1n addrtion, 1n the present
budget, the Finance Minister has given con-
cessions for premium on life insurance, etc
But this 1s totally msufficient We must
have more imagmative methods 1 would
suggest by way of example a few things

First, we can invite the public to subscribe
by preferential shares for public projects
The Government may not want to make
the general public shareholders, in something
which 1s owned by the State But we can
have preference shares fo1 public projects
We do have a loan system But we do not
a system of inviting shares or contributions
for imdividual projects If we do that,
the efficieney of the project will go up,
because the shareholders may not be voting
shareholders, but they will be effective
shareholders and they will expect some
returns from this 1 do not see any reason
why the people would not be willing to
invest in projects like Bokaro

At the same time, we should make issue
of local loans or taking of local loans for
projects which are locally situated com-
pulsory Now the State Governments are
most unwilling to raise loans at the
local level

The Budget has offered no solution to
the question of black money Of course,
the Finance Minister has announced the
mitroduction of some special legislation at
a later date 1n this respect However,
as we have seen 1n the case of Gold Control,
Act, legislations cannot undo a social evil
Hence the mere passing of a law will not
solve this question In particular, I would
appeal to the Government against the
advisability of demons demonetisation T
am sure that under the conditions prevailing
n this country, most of the owners of black
money will manage to get out of the imph-
cations and a large number of cur ignorant
unsuspecting masses will become the victims

.Funhermorc, what 1s to be tackled 1s the
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root cause of thts evil, and not the solution
after the evil 1s done  The evil hes in wrong
approach of levying taxation at a high
rate, which becomes very profitable for those
who want to evade it I am not saying
that we should not have greater share m
in the wealth of the nnich 1 would suggest
that taxation may be lowered, but at the
time a new levy be simulatenously put for
development a/c, and in which the party con-
tributing to 1t should havea «ort of share
and return on the captal that he 1s asked
to part with for national development

Simularly, Sir, I would touch upon the
question of gold Now, this i1s a very vital
question India 1s very much short of
capital I do not have to say it And yet,
1 think there 15 no country in the world
today, which has so much gold in private
hands as in this country Unless we take
up this question of getting rid of this gold
or making people buy less gold, we are
going to face the question of capital for all
the ttme I would suggest that we should
go in for free sale of gold, under Govern-
ment control, instead of mposing a total
ban If anybody says how we can import
gold, T say that even today gold worth
a munmum of about Rs 1300 crores 1s
being smuggled 1nto this country And
we pay for the same by illegal exports
In both the transactions we lose a lot of
foreign exchange Even the price ot gold
can be reduced by mmporting it I am sure
the habit of hoarding goid will also go down
to a great extent It 15 also a social evil
I am sure if the Government takes measures
by education and also by social implications,
and f the government tries to impress
upon the people that gold 15 not wealth
but a cause of the rumation of the country
the question of inflaction will also be tackled
m a big way And the last point 1s
about Government’s apathy towards popu-
lation growth Sir, ou: development 1s
being handicapped on account of population
growth The Fifth Five Year Plan says
so and everybody knows it Even then
the budget provision has been reduced from
7 27 crores to 6 03 crores Is this the
way of developing this country? This
population growth with gold and inflaton
are the major problems of this country

SHRI K B CHETTRI (West Bengal)
Mr. Vice-Chairmadn, Sir, nothing 1s perfect
in this world Despite a great endeavour
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on the part of humanity, we cannot achieve
perfection This budget presented by the
Finance Minister 1s also not perfect Stil
I welcome 1t I welcome 1t not because
this budget brings about a complete social
Justice but because 1t has certainly gone
into the depth of it The resuit may not
be fai1-reaching, but the spirit of the budget
1s quite heartening and lively

Sir, 1n this country regional smbalances
have become a curse for all people in all
walks of life FEvery region has 1ts own
peculiarities and difficulties in social, eco-
nomuc and political spheres But defimtely
the eastern region 1s the most backward
region in comparison with the other regions
So, a special budget provision should have
been made for this region 1n order to keep
1t 1n balance with the other 1egions M
Chavan has shown a gieat imterest for the
development of the backward regions A
preferential tax treatment 1s shown for the
industries set up 1n the backward regions
The ceilling on investment ehgible for
subsidy has been raised from Rs 50 lakhs
to Rs one crore and the rate of subsudy
has been increased from 10 per cent to 15 per
cnt bestdes many other concesstons 1
really  congratulate him  for this
He has gwven a great incentive
for development 1n the village areas of the
hill districts and especially in the backward
areas Butwe have to see whether these
incentives actually woik or not If they
do not work, then I would like to request
our Finance Mnister to come forward with
more incentives so that the economy 1n
the backward areas may be improved
a lot

The transport cost 1s very heavy n all the
hill districts of Assam, UP, Hmmachal
Pradesh and West Bengal Unless the
road transport is subsidized by the Govern-
ment 1 do not think that the industrialists
will come forward with an open heart
This road subsidy should cover the whole
hull districts of the backward areas including
the district of Darjeeling 1 am laying
much emphasis on this because 1 have
seen that in the past the Government have
become partial 1 sanctioning loans, grants
and subsidies 1n different regions of the
hill districts  Subsiches, loans, grants and
everything else should be uniform as far as
the questton of hil areas 1s concerned

-
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There should be equal treatment for equal
Justice to all The Government machmery
has to be geared up to a great extent The
most disturbing feature 1n the admuims-
trative sphere 1s the lack of co-ordination
between the Central Government and
the State government on the one hand
and, between the state level and the district
level on the other  To acquire a far reaching
effect 1 would like to suggest that a develop-
ment cell in each hill district of the backward
areas has to be created, preferably headed
by a non-official member and 1t should work
in collaboration with the State Govern
ment and the local ML As and ML Cs
An officer deputed by the Central Govern-
ment must be there mn each development
cell, who should act as an ex officto member
and whose speuific dutv must be to supervise
the various schemes sponsored by the
Central Government and to report 1ts
developments to the Government Special
funds must be allocated to each development
cell through the State Planning Board

Now let me come to the other side of the
prcture  The budget envisages a total
outlay of Rs 4,831 crores This 1s really
quite a big budget 1n comparison with the
previous year: but the question is how to
mobilise the resources Unless we have
enough resouices and unless we mobilise
these resources without affecting the common
man and the middle-class people, the whole
idea of achieving socialism will be runed
The budget has not taken 1nto account
the advances of Rs 421 crores to the States
and Rs 478 crores loans floated by the
Government The amount of deficit that
may come up after the third Pay Commiis-
sion s Repoit 15 not shown So, mncluding
all this we wil]l be having a deficit of nearly
Rs 250 crores Besides, money supply has
shown an increase of Rs 924 crores as
agamnst Rs 823 crores resulting an 11 9°,
rate of increase

There 1s a heavy dose of taxation
Indirect taxation 1s there to the tune of Rs
274 crores  All these factors will ultimately
bring n nise in prices and 1t will definitely
lead to an inflationary pressure on our
economy The whole impact in the long
run will be the middle-class people So,
1t would have been better for the Finance
Minister if he had cut his coat according
to his cloth then everything would have
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gone on well In my opinion this budget
seems to be a little hasty affairs We are
expecting a very good monsoon, no doubt
but from our past experience we have been
seeing the miscalculations of the astrologers
and therefore we should not rely on that
very much The only thing we can rely
on 15 1n industrial growth and production
It production cannot keep pace with the
rise m prices then our whole endeavour of
planning to bring social justice will not
be achieved. For this I would lIike our
Finance Minister to comc forward with
more mcentives, if needs be. or to curtail
some of the plans themselves for the present
so that those plans may bc incorporated
n the future when the climate will be heal-
thier No doubt, enough attempts have
been made to mobilise resources, from the
Hindu undivided famihies, short term
vapital gains, aggregation of agricultural 1n-
ome with non-agriculture tncome and so on
and so forth But a very bad attempt has
heen made to mobilise resources by impos-
ing an ncrement of tax on petrol

The people would have surely appie-
viated had the tax been imposed on hiquor
We will surely appreciate the withdiawal of
the Bangla Desh levies but the imposition
a Jevy on the motor spirnt, setling aside
the human spirtt tree really looks like a
gzame of chess

Commg to the allocation of Ceniral
tunds to the States, the State of West Bengal
Is  earning the maximum export earnings
by evporting jute and tea but for the last
several years, 1t has not received its due
share. The result has been that 1t could
ot go ahead to mmplement its progects 1n
an easy way For the past two decades,
many large industrial projects have not
been taken up by the Central Government
in the public sector in the State of West

Bengal Most of the existing big ndustral
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houses come directly under the MRTP
act, and are not allowed to expand |
would hike to make a strong plea to the
Government either to take over all the big
Industrial houses of the State of West Bengal
particularly tea and jute industry or to set
up a few big new projects tn the field of
clectronics, tyre manufacturing, Petro-che-
mycal and cement factories Particularly,
one watch factory 1n the district of Daryeel-
iNg 1S a must to save the futtering econonn
of the state of West Bengal

MESSAGE FROM THE L.OK SABH \

THE COMPANIES (AMENDMFNT) BiL1 , 1972

SECRETARY Sir, I have t0 icport (0
the House the following massage received
from the Lok Sabha, signed by the Sacreta-
rv of the Lok Sabha

“That thus House do recommend 1o
Rajya Sabha, that Rajya Sabha do
appotnt a member of Rajgya Sabha, to
the Jotni Commuttee on the Bill furthe)
1o amend the Companies Act, 1956, the
Securities Contracts (Regulation) Act
1956 and the Mynopolies and Restric-
tive Trade Practices Act, 1969. m the

- vacancy caused by the resignanon of
Shr; K vV Raghunatha Reddy from the
membership of the said Joint Committec
and do communicate to this House the
name of the member so appointed bv
Rapva Sabha to the Jomt Commutiec

MR VICE-CHAIRMAN (SHRI RANM
SAHAI). The House stinds adjourncd

tll 1100 Am tomorrow, the 14th ot
AMapch, 1973
The House then adjourned at

hlty -threc minutes pacq five of the
cdock till eleven of the clock on
wedn*day the 14th March. 1973



